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more than Rs, 15 lakhg out of Rs. 85
lakhs which wag sanctioned to pur-
chase the accumulated stock.

In view of the serious situation
that has arisen in the handloom in-
duatry in Kerala, I earnestly request
the Government ty take the follow-
ing steps:—

1. Reservation in the manufactur-
ing of handloom clothes,

2. Fix the price of all kinds of
yarn used in the manufacture of
handloom at ledst for a specific
period, and ensure steady supply
of yarn,

3. Introduce g nationa]l] minimum
wage imniedlately.

4. Make arrangements to pur-
chase the accumulated stock and
sell it through Government agency.

5. Prevent the rise in prices of
ensential chemicals which are used
in the mhanufacture of clothes and
set up a colour manufacturing unit
at Cannanore,

gviii) ‘NEED TO RESTORE TRATN SERVICES
©Or DARJEELINGT HIMALAYAN SECTION
orF N. F. RALway

SHRI ANANDA PATHAK (Dar-
jewling): Under Rule 377, I am mak-
imy a statement.

A serious situation has arisen since
the unwarranted withdrawal of train
#ervices on the Darjesling Himalayan
Siction of the N. F. Railway. Sus-
pension of this service would throw
a large number of railway employees
out of employment «nd push them
with their family members on the
verge of starvation. Ag a consequence
of suspension of this service a large
number of tourists, who wvisit Dar-
jeeling are experiencing great incon-
venience. This is the tourist season
and Darjeeling is one of the most
beautiful tourisi centres in the world.
The econvmy uf this backward hill
region depends on tea, tourism
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and timber. The tea industry is
dwindling and if the flow of
tourists 1s also hampered due
to withdrawal of this service, the
whole economy of Darjeeling will
collapse giving rise to serious econor
mic, social and political problem.
The transbortation problem of the
hills is very acute due to topographi-
ca] position of the hills. The move-
ment of small train on narrow gauge
has contributed t, some extent to
ease this problem, Besides this, the
small trains running on the narrow
gauge on Darjeeling Himalayan sec-
tion are themselves the unique oh-
jects of attraction. This is called
Toy Train. This beautiful toy train
was introduced a century ago by the
then British Government. Britishers
Jeft India but the engineering genious
of British engineers remained a1 an
ornament of the queens of hills.
Attempts were made tp; withdraw
this service in the past but the pub-
lic opinion forced the Government to
retain this service. I, therefore, urge
upon the Government to restore the
train serviceg on Darjeeling Hima-
layan section of N. F. Railway with-
out any further delay.

14.24 hrs

DEMANDS FOR GRANTS, 1981-82—
Contd.

MmNisTRY OF COMMUNICATIONS—
Contd,

MR. DEPUTY-SFEAKER: We now
take up further discussion and voting
on the Demands for Grants under the
control of Ministrv of Communica-
tions, Shri T. S. Negi,

q A 7T AM (ﬁsz WgTA)
Freqy A7, TR ¥ A A
A& ug fadzq Fom ﬁ:‘ WA gAR
qT W F gL OF wEl ¥ wIT o
ey o ogm ¥ 3w A o A
Fi5 og1 MGy feri, ¢ AT
52 FW FEE ) FE A qTEAA
T ug war T fw wur Iawr -
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wT EF I A sy e W &
dfadi ¥ e o =@ @ 2
A wm oFX OE & o amwar
AL T TTAT TEAT

TANT §I HA F qro wo ¥
qYx ZAMYA ¥ oqx W g,
AT T wa frr ) gl
EHREY ¥ Gvanyr fy wfe feseiy &Y
wfi et ¥ e aaa g
M F A w@ o & de we
e R g

Let telephoneg of Delhi go to hell,

et my telephone be in order,

TR w9A S &0 Fdar g€ @,
2@l ® W@ A HaY o ¥ eqm
F ® fF Al A wwar ar
I ET T FT I ) qg A6 T A
# faeqrdt 47 & fao Jare T &)
™ feew A grem gt ddTwIA
Ffea ¥ g ¢

g% fAdza a@ ag s & f&
fassdt s 7 98 av fFar ar fx
wret T W ar A IEaw ofare
%, €3 9T oM@t H @ smweww w99
v 3o tq AT =@t fRar & s
gz oY @z fear &1 fF @3t orer
4 § g @ <g@A §, sarsg
Foggl W IS FATT AT INYFAT
w4 § 7@t oF qfsws 19 mfes
aar AFAr o+ A qaE Foagr
9 AT Y TGANE § I I
Fa oF afims «1@ arfes gm
Afga o FTHIT a1 TAT 97T Tmar
e o4t A TE T ORS¢
F fag #+€ qoarc a8 &
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% fazmm wvom @ fFoa
famm gt * oF ae ¥ AT 39
R U Feqr arfgr o w7 F wH
TEreY At ¥ mye 2@a F oo R
gAY SATer qE § 1 AAT gRW B
BT FAT AZA § A A BT R
#4F f5 SarwT ¥ sgaemT & Ad
g1 ar ot fada gt 9% & % &
A IT AT A FAT AR 0
FH F M IT AT W HT TATRIT
fifae srgr gaar #¢ Araw W@ )

74 a7z & f& @A agr
s #re fafzzar 15-15, 20-20
faa 7 afwar & | 34 *1 H7E qaAEqr
A&Y o st A0 9FT §F |

qT FE AWM a9 & ar
@ B: @@ §w fex & AWM
T W R ) IA CR H g AT
2 T Farag F¥ | IAEE A
M T AG qgEd F ) AW
gAR 91 7T AT & Aq gy Wifew
@Gﬂ?ﬁﬁ T qg W %1 fa=x §
ﬂf’z*rtlﬂ'qﬁw'{mﬁrm

XTI AEMIAT FT  UAITAT
g 1 agr ZAmifes seae ga war
g | foear ot asad & agr & Y
¥ fosma ft 5 | # fao sahne
@ AT IA w oI A g fw
Fgl ZAWMME WIFRE @ war & |
qg @3 TAAr BT ¥ fawmr & w7
g TEEr SrAwr gAe  fawor
* amit F o

s fr3gr ag ¥ @@ g
& o Fuwa a9 @ fawm &
w3T FH FT @ § v a fagm
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TR & fv 77 9 200 fem I W<
& @ T 1 e e far o
a7 3a9 200 faa q@ @ w@
far amm ok @9 & @ 5 @
fez #t afaw 4% wv & ot &
F 9 99, B @ A § F19 FT
R & A 3 8 geamee W e
A G R RGO A i ferrEie
WA AMfew 7 ar faardi
ﬁfﬂ%iamqwmggr
a faad s a% 3@ § Fewe
g IT%r Afgg & ¥ AT
| TR FIEI F1 frvwa @
e | AW A a@ A
g f& Qs mm w39,
T are IR FwW owL Y
R IOF & @ § =i 78
drar ?

g1

1734342

 EHw A€ & (gvagr fevr-
m)q‘fﬁéﬁﬂaﬂail ITRY

wh aw ag €7 F AW oam
T 71 ®FF | §A ¥ WIT

APRIL 6, 1981

Min. of Communications 328

W T I § o qEd # I W
slEy § wtawig H 94 F 9F qZ
W& df Ad g e w oug gl
8¢ AgF faweat § @ QWA @l
RN famdt & ) @ w7 fodeq & fe
S # & gfeg faadr =gy |
9 W W wag-wig I sied
§, wiad grmw ofwm @
ofvats & wgr sw §, gt et
& OF eqiq § werdew oAl ago
gEETe &, CHT Smgl ® @151 5
TF wizd a1 FA A § 94 AMI
F glrgei &1 ™ W FAWE
T FWT ATEY | A qAT B TS
darm @ Wi A gl fewA
Tfge—aar AT WM fadar & )

AT WIGE FreT g W fadgw
¢ fr ot A4t ¥ ford o ™
fesdiie & sward § gaw fge-
TaEs famar sfgor | g 923w
FT OHET X qgrdl dat & g5
gdY sHahal ®  fea-goes 2
faut & afss o qawd A G4 GF

% o
4

g f& wedt ot o7 6T IAT
¥ o I9% fga-umrew X A
ST &4 |

¥ g & w19 5g W agaT
et § 5 gwt dfwwm ar 2w
g & &, o1 o1y AfaEt ¥ EAwA
W& F W E ) wmE ORI
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AT F AT A T - 7T
wa & ggar Or ww fowme @0
TJErET 9FAr A FR &, &, IR
AT &F F ZoAIwhrq & faa a1 fau
o & 1 ag & foemd € faw g
SR W7 GUIT T FT HREUFAT
g 108 Faq T § FAAs E—
W] WAFG  qAT AT HATA G
oriE T At wt gfuard
qga & | W oy fhdza @ fe
WY HJAT W4T W gATC S
aife saar w1 glear fos aF

SHRI P. NAMGYAL (Ladakh): Mr.
Deputy Speaker, Sir, I thank you very
much for giving me some time to
speak opn the demands for grants to
the Ministry of Communications. I
would like to speak a few words in
support of the Demand for Grants.

I would like to bring to your notice,
particularly some of the problems
facing my constituency. Ags you know,
my constituency is the biggest cons-
tituency in India comprising some
97,000 sq. Kms., in which we have only
2 Post Offices. By this you can just
imagine how critical the problem is.
People are living scattered all over
the wide area of my Constituency
and they have only two Post Offices.
There are, of course, a couple of
Branch Post Offices also. But their
number is inadaguate to cater to the
needs of the entire populatian and we
have got only 2 Telegraph Officeg and
that too do not work pn Sundayg and
holidays. Because of this problem, I
would like to request the hon. Mini-
ster-for Communications through your
good offices to take g special view of
the problem in my area, ip view of the
strategic importance of that area;
communication ig the most essential
part in that area.

I am gratefu] to the hon. Minister
for Communications for introducing
the Satellite communication system,
by linking Leh with the rest of the
country through the Satellite commu-
nication system. But I am sorry to
say that that system is not working
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properly. The working hourg are
from 9.00 in the morning to 10.00 in
the night. We heard initially that this
would be in operation for 24 hours,
hours, but actually it is not so. Most
of the time we hear the complaint
that, if a call is booked from here,
the Operator at Delhj Centre says
that the Leh operator is not attend-
ing; and if you go to Leh the ope-
rators there are saying that the Delhi
operator is not attending. These are
the prablemg which the hon, Minister
should look into.

Besides that, some time back—] do
not remember when exactly it was
done—a wireless telephone-cum-tele-
graph system was set up in one of the
remotest corners of Ladagh, known
ag Deskit in Nubra. One day the
babuji locked up the machines and
went away, So, far, these machines
have not been put into operation
again. I would request the hon. Mini-
ster to look intq this. In spite of our
repeated requests to the concerned
officers at the regional level, go far
thees machines have not been put into
action again. Similarly, we have the
problem of Zanskar, another remote
area of the district. My request to the
hon, Communications Minister would
be to pay a visit to those areas not
to Leh, Kargil and other district head-
quaters, but to the interior of those
areas, so that he may be in a position
to see the problems we are facing
there. Particularly the ex-servicemen
due to lack of post office facilities,
have to go to the two main post offices
at Leh and Kargil for collecting their
pension; ang they can hardly go once
or twice a year because most of the
time these areas remain cut off from
Leh and Kargil due to difficult terrain
and blockade 7f roads on account of
heavy snowfall. For that reason, my
suggestion is to open at least a couple
of more sub-post offices in places like
Numbra and Changthang in Leh dis-
trict and Zanskar and Batalic in Kargil
district. To start with, four sub-post
offices should he opened in these areas
and subsequenily the number should
be increased because these four cen-
tres may not be sufficient to cater
to the needg of the entire population
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there, including cx-servicemen. These
are absolutely essential.

Then, 1 would like to say a few
words about the workers, the service
personnel of the P&T Department
who are working in those remote cor-
ners of the country. You have to give
some attention tg their problems also.
As some of my friends from the other
side also have suggested, I support
their view also that if you give some
hil] allowances or some incentives,
they will be willing ts go and serve
in those remote areas, Otherwise,
what actually bappens is that people
usually sent there from here are sent
op punithment to our area and most
of them—] would not say—are rogue
but the people working in the tele-
phone exchanges are so rude and
their behaviour is so baq that most
of the subscribers bad surrendered
their telephone in protest, wrong
billing and so many other problems
which are there. So my suggestion
is that you should encourage and give
adequate employments to the people
living in those areas. We have suffi-
cient number ©f candidateg who are
Matriculates and I think the minimum
gqualification is Matric for these posts.
We have also got a number of ex-
Servicemen. So you should give em-
ployment tg thege people in the tele-
phone exchanges and the post-offices
there. Whenever there is an employ-
ment opportunity, the local people
have to go to Srinegar or Jammu for
interview for these posts. This you
will have to look into and see if you
eould have the inferviews helq at Leh
or Kargil centres so that they could
go to these centres and appears far
the interview.

1 would like to speak abouf their
allowances. I think even for the
whole of the Central Government em-
ployeeg working ir Ladakh you have
to look into it afresh so far as their
compensatory allowances are concern=
ed. Recently the Government of India
has issu»d instrurtiong to redus the
comoensatory allowanee from 35 to 25
per cent. But elsewhere you have
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gone on increasing the allowances—
DA and other things. There you ars
doing the reverse thing. It is for th>
Centra) Government employees a, a
whole like the people serving in the
Information Department, Radio sta-
tions, ete. and there are so many othey
people serving in the para-military
forceg like the MES, Canteen Service:
and so many other services, You hav,
to see so that the Compensatory allow-
ance which was previously 35 per
cent with a certain ceiling is restored,
There you have to sort out the tmtal
emolumentg in consultation with the
State Government. Actually, the
State Government employees are
getting more in Leh because of the
High Altitude Allowance and the
higher ocompensatory allowance and
there too, without a ceiling. If a per-
son is getting Is, 100 as basic pay in
Leh, then during winter he get, in
some places 100 per cent allowance.
that is; Rs. 200 extra ©plug DA,
During summer 75 per cent, Similn:ly
in some areas it is 50 per cent., In
the case of Central Government Ser-
vice Personnels you provide only 15
per cent of the allowances and that
also js now rediced to 25 per cent with
a certain ceiling, So you have to laok
into it go that the whole structure is
examined afresh and these prople are
given adequate financial assislance
and they may be able to work there
willingly. Otherwise, they always try
to go back. If there is a complaint,
they feel happy because they ure
sent back to Srinagar or Jammu and
in Srinagar, Jammu and other places
you give them city allowance, hous-
ing facilities and many other facilities,
In terms of the ‘olal quantum of money
they get more in Srinagar and Jammu
than a person posted in Leh.

So, with these few words, I request
the Minister of Communications again
to look into all these problems and
take a sympathetic view to the prob-
lems of those people living in the ré-
mote hilly areas.

MR. DEPUTY-SPEAKER: Shri
Mhalgi.
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*SHRI R, K. MHALG] (Thane): Mr.
Deputy Speaker, Sir, the Report of the
Minisiry of Communications of 1980-
81 which hasg peep circulated to the
Members, contains a very bold state-
ment on page No. 1, which 1 would
like to quote;

“The Ministry of Communications
has been able to achieve an all-
round progress in almost all the
activities and projects under its
administrative control.”

This ig the one Department of the
Government of India which concerns
the common man and to know the
pulse of efficiency of Administration
and it is interesting to note the reac-
tions of the people towards itg acti-
vitieg and achievements. Not to speak
of the common people, the Prime
Ministe; herself felt constrained to
remark on the 3th of last montn
when she visited Bhusaneshwar, ac-
cording to the Times of India of 31st
March, 1981:

“The Prime Minister, Mrs. Gandhi,
wag visibly upset over the erratic
functioning of the Postal and Tele-
Communications Service in Orissa
when a memorandum with a num-
ber of delayeq telegrams and letters
was presented to her by Dy Radha-
nath Rathi, editor of the Samaj”, an
Oriya daily st a press conference
here yesterday.

“A letter from Pune to Dr. Rath
at Cuttack had taken 24 days and
an expresg telegram from Patng to
New Delhi had taken more than a
week to arrive.”

Mr. Tripathi the former Minister of
Railawys resigned last year whep the
Prime Minister made some remarks
about the functioning of hig Ministry.
But Mr. Stephen hag not followed
suit: well, it s for him to decide
whether he should show the same gelf-
respect which Mr, Tripathi had shown.
The above example, however, points
out the efficiency with which Mr.
Stephen’s Ministry has been  fune-
tioning,

*The original speech was delivered
in Marathi.
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The Indian Telegraphs Act, 1885 and
the Indian Post Office Act 1898 gov-
ern the functioning of the Ministry
of Communications. The first act has
15 amendments and the second one as
many as 47 amendments upto now,
Qut of the 15 amendments to the first
Act, the last one wag made in 1974
and in six years there have been no
amendments. The most of the amend-
ments to the Indian Post Office Act
have been made through the Finance
Acts or adaptation legislation. There
have been really only 10 amendments
in 42 years ip this Act. These Acts
were made by the British Foreign
Rules who had not sense of social
obhgahops and made for their purposé
in view, arrangements for the urban
areas and neglacted the rural com-
munities. But aftey Independefw
both the lawg should have been re-
vamped to meet the needs and a %:'-
tions of the Indian wvillages,
hag not yet been done. I hope thai
a comprehensive Bill to cover thr
above two Acts would be broughs
soon to delete the out-dated provi-
siong and to provide the modern yeeds
for Indian people.

Out of the total 239 cut motions
moved on the demandg of Grants for
thig Ministry, 1 take credit for 43. |
may not be able to speak on all of
them due to paucity of time but [
hope that all the points that I makk
are answered properly so that [ cam
tell my constituents what the Govern-
ment of India propose to do,

Some commemorative permanent
stamps have been issued on the gres!
mepn of India, like Mahatma Gandhi
and Jawaharla] Nehru. T hope that
the Government would not forget
Chattrapati Shivaji. It would be only
befitting if we honour that great son
of India whom the Prime Minister
eulogised recently at Raigarh in
Maharashtra, All the countrymen
want it and I hope that the Govern-
ment will listen to them and issue =
permanent postal stamp of Shivaji
Maharaj.
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My congratulationg to the Minister
for not having increased the price of
the post cards which are used mostly
by the poor. Post card is a messenger
of a poor man, The size of the post-
cardg should be maximised so that the
usery can make the maximum use of
the postal facilities. Privately one
may have of standard maximum size
of¢ postcard but the Government has
limiteq its size to minimum. It must
be increased,

The postal department js there for
the good of the society, it js a social
utility service, and revenue conside-
rations should not encumber jts style.

Delivery of letters on Sundays which
wag a regular feature earlier has
been stopped. It should be recom-
mended, even if it means a little more
expenditure for the Department. The
Department is a public utility gervice
and should be run as such and not
treated ag a commercial concern.

Articles of postal stationery are in
short supply for a part of the year.
The Minister should give details of
the shortage and inform the House
the steps that the Government pro-
poses to take to remove the shortage
next year.

I huave seen press reporis that cer-
tain voncessians for night telegrams
end night telephone calls are pro-
posed to be withdrawn, I hope that
the Government do not execute this
decision, if it hag been taken. Please
do not venture to do so.

My constituency comes under the
Bombay Telephone Zone. The new
felephone exchange at Kalwa con-
necty Belapur industria] area in my
constituency and the people there
have to come through the Kalwy ex-
change insteaq of having a direct link
with Bombay. Trunk call charges ari:
o e paid. This should be disconti-
nued and direct link with Bombay
established, From the example of
Kalwa Exchange there is fear in the
mindg of Thane subscribers that,
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Thane shall be connected to New
Mulund Exchange and would be cut
off from Bombay. The projected move
in that direction would be resisted
with all the might at our Command,
let me give a note of warning to that
effect.

The EDA staff are treated a. casual
workers, but al] types of work js ex-
pected of them. They should be trea-
ted like regular employees of the De-
partment and thhe injustice being
done to them since long now remov-
ed.

In answer to a question of mine
about the shortage of the employees
in Masaharashtra Posta] circle I was
told that the information was being
collected. It shows the negligent atti-
tude of the Government,

I happened to visit a post office in
my constituency, Shahapur, where a
post has been lying vacant for the
last seven months. It was held by a
Lady employee, she had to go on lang
leave earlier, it is al] right to the
Department ghould have ensured that
the postal service does not suffer in
the process.

The Ministry of Communications in
this budget appesrs to have done
better in the matter of provision of
quarters to the staff as compared to
previoug years. For that the Ministry
deserves praise.

In reply to a question in the other
House about the parallel post offices
being run in the ccuntry, the Govern-
ment said that they were looking into
the matter., I hope that the Minister
in hig reply will tell the House the
truth about this.

@t wAram v (frar)
gYErer AR, AL e, AT 6T,
wq gzt fa0g og ¥ @97 ¥, @
TR TR T¢I HET 41 ) IR
w8 ®Edw wigdn # wAr faog
¥ 4z ¥T 3¢ ¥W * #wIWr WhA-
ffar a<@ ¥ | afer AR T
LSEURCUR AL CILCIL Ol AL
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Fe3T afTA, RIWT qFT-frar miaT,
- =T |AX A0, g TR40 faweme
agre gfmar #t fedr PR 7 aff
grar, fax = a0 & A, 6T
argT, 2 1 3g A qad f& ag a7
v W AR o @ @ ®Y ¥
¥ gz #1, w3 ww fog N, fasar
A g3 Foovgr § )
¥ ya 0 A AFAI RAOF
A aff Fear § frax o9 3w
9 IEY A2 A F@ F1 4F | § w7
8 W qFEAr I &G g &
qTeq T AR FgF F | A2 &
3g TR-IR WY TATHIA HAT A
AT FT A ) AT H SIRT
a vI®T 30, 32 FAT WEH P,
frasr @ wegsw & AmAw B
SIET A e 2T FAT WA E,
St O«, a1 FA-FA, T AT G
Fr # ITAMRIA FT OFATT FA
g1 zaFq7 7 &1 aFx &, faaw
FA-FA AT AT F AT G )
"/ T FAT 34 @i &1 4 faar
wirae, fradr R #we IAHM &
a adY, FA-ware, A ©: FEA A,
fegdr & weeg & @At g 1 @
fag dtw ®07 gredr § 1 I3 &
TAGT MET IT F TT 66 UL
sEfAAl & wAT A8 & o
gifernfady, ozrst, aEt w5k
FrdAl ¥ oWy a@ A F oI
faqrr & w1 g Ad Far T
dA 9gF wAT FE /3w g1 faed
T o TACF AT SrAr 9v, IAT
aeg it TR faare N gland
go @12 8 A F fAc & ¥
LaT TE " W FIE #EE w1 owAT
Y, 1 EETET AET 9T HFLAT I |
& dar fow @« fear wg ?

:,é 9@ AT AN wifee, it
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THHT @IE WWI & | ITH.AR
fesra 3w & ©w @ N gEd an
F A[rg Ear g | IHG o A
uFar Fgar g, @ril &1 fren fawdr
¥ ) #i =iz 9¢ d3 wT I
¥ ggi aa #1 ? za fag f& gad
gfar T4 gfaar @ fad | 9 g
W qa% ¥ gfRhar ¥ ga-man
fee? &1 wd zAt & wrg faemr
JAT & |

qfFd T qEw My I w}
W1 JrE A 7% § W W ag
ITF g I am W A& & ) TS
T I @ oNg E I AW gt
gt 25 & 1 za fawm F1 FH wME-
fag a@® & «@f Iq @1 & | WA
qUF § TAHA IR WE §, AX-
T A goet g, @l gAY
# #1¢ gfom adi & ) dadl Wk
Qgrer TATRT § sarer =t A @,
Afga gt ¢ FWH FA I B2
aqeTg ®q fawdt & 1 a1 feeer
¥ owgy & TR STRT qar W
ghend fradt & | ©€%7 agE IO
T urg, a1 g1 f& ag = fyemr
1 &1z T, F1E HT fawe gooe
& | 49 wg FwEE wear § fram
@Y § WeST A1qA AN AEHAT § |
afpr =0 w1 T ot Tw
foae s adt dzdr & 1 w1
sMT g agr &, v #1 fefeaoa
g oMt & W et wr Swdt A
Tqr F | T qiAT #T @RI Er
T A AE T

1a faq wdr wfiew = I #
Fo FC | wET, Swal, w@E oA4n
gfgardt AT ¥ ITEIe &T
gfaqrd JaTaErd T | gav ag
gaoadt fram e & @ 1@ 3w
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sr\?gﬁa‘rﬂ‘tiswﬁ@'swﬁ
78 w7 BIZ # ITeAE [ ghaami
F GF F FF FL | AT § TH-AW
Fr glama ag s fraw F
tag gfearm ¥ oF wiz ¥ dRgRr |
98T 1500 F1 wArdY 2, AfFT =gr
THEAAT A & | ggTdr TATRT W
FEGIAT AT Aarax g § | "l
AT A FB FL HFA &, q@ I |
# @1 w€req gEgaFr g g fw
IRY, FE AT HS FFA W@ Al—
Yg TR AT ATELT g WE g--,
arfe g g1 | gErd ATTmEE
A OR gt wF ¢ afew famwd @
TEAE € | W FEE  WIRHT g,
Qe8! Wg dsa q1 FT TN &I
WIT | 4 UTE &Y ZF & | FfEeT
w A g < fa oyg gy fae
W @ %, K I A IEH =

Tﬂ' I

DR. KRUPASINDHU BHOj] (Sam-
balpur); I rise to support this Demand
for the Ministry of Communications
from the depth of my heart. 1 wish
to make some points for the conside-
ration af the Ministry of Communica-
tions, Of course, I am not placing
any tall claim on the tallest Minister
of this Cabinet; but | will try to enu-
merate the difficulties which the De-
partmen! of Communicationg is facing,
and to ventilate the grievances of the
people ag a whtle.

We are in the era of satellites; and
we are hoosting satellite communica-
tions jnternationally. But we are not
creating confidence in the minds of
our people, because more than 1300
towns and citieg are yet to be connect-
ed with automatic exchanges. Even
now they are manual exchanges. 148
districty are yet to be connected with
automatic exchanges.

Whenever any question is asked in
Parliament in this connection, the
Minister replies that due to financial
constraintg they are not able to auto-
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matize the manual exChanges—ie.
convert them into automatic exchange=
But I have to point out something:
Demand No. 18 for 1980-81 dealg with
the capital outlay on Posts and Tela-
graphs. The previoug budget esti-
mate wgas for Rs. 45159 crores, but
the revised estimate has slided dow:
to Rs 410.96 crores. So, there is a
shortfall of Rs. 40.63 crores; and the
explanation given by the Department
is that it is due to sglippage in supply
of gstores, and shortfal] in telecommu-
nication inputs If there is an imple-
mentation gap, yobody js responsible.

About automatization of the ex-
changes throughout the country the
Minister has assured us that jt will be
done by 1990, i.e. that we will be ,ule
to automatize the exchanges at least
in the district headquarers. I hope
the Minister will look into the matter
very seriously, and find out why these
things are happening. There are com-
plaints throughout the country in res-
pect of local calls, trunk calls and
STD calls. Failure in the case of local
calls, is 8 per cent, as against the
standard of 2 per cent. In respect of
trunk calls, the failure is 40 per cent,
as against the standard of 10 per cent.
The failure is 70 per cent in respect
of STD calls, whereag the standard
ig 10 per cent,

What are the diseases afflicting the
Department due to which the Minister
is unable to eradicate this type of
shortfalls? s it the view of the 'E}e-
partment that they should “repeat
the mixture till the patient dies”? The
failure in resoect of STD calls is 70
per cent, Will the officers of the
Department be satisfied if it is 100
per cent? The reasons for this failure
should be found out and eradicated
According to Mr. Bagri, the disease is
cancer. It is not cancer, But if the
Minister will diagnose the diseases
and amputate the gangrenous portion,
then we should definitely re-consti-
tute the Department of Communica‘ion
and give it a better administration

What are the reasans for the poor
performance? They are very poor
maintenance, negligence by the staf?



341 D.G 1981-82

non-availability of spares as also in-
sufficient and out-dateq machinery.
There is also lack of zeal and since-
rity in the departmenta] employees.
There ig clash betwegp the staff uniong
and the officers Thig should not be
exposed to the people. The consu-
mers should not face difficulties due ‘o
lack of confidence in the officers. So,
what are the remedial measures? In
which way should we manage this
Department?

Now, 25 lakh telephone connections
have been installed in the country and
each year the waiting list is increas-
ing by 3/4 lakhs. Now, more than 7
lakh peopie are waiting to get tele-
phone connections. What will be the
remedy? Our installed capacity for
producing telephones is near]ly 2 lakh
per year. Of course, we are produc-
ing 2 lakh telephones. But there is
a gap between the demand and the
production. So, there will be an
cumulutive gap year by year.

A decision has already been taken
to install a telephone industry in
Bhubaneswar, The site has been
earmarked by the State Government.
According to the Minister, they are
going to make a review for a separate
site It meang again a gap of another
two years wil] remain and again the
queue will be increasing day by day.
Let us not forget that. We must take
a decision immediately on the lines
decideq by the previous government.

In the line stores, public sector and
the private sector undertakings are
there, but still we have to import the
material for the Telephone Depart-
ment. We may import technology,
technique, design and the paramter,
but not the equipment itsell. In the
last five years, the Government have
spent more than Rs. 150 crores on
this. I do not criticise the import
policy. We should import only the
design and the paramter and not the
equipment,

Modernisation and expansion is the
modern dialogue of the day. So, why
not we switch over to the electronict
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industry? Japan, Saudi Arabia and
other countries have developed tech-
nolggy in this Seld and their tele-
phone industries are running in «
very cheaper manner.

Now I will come to organisatiou
Now everything is centralised. Why
not we think of decentralisation?
Why not the small matters like lgcal
organisational developmental ans
other matters be decentralised to the
remotest places like district head.
quarterg and State headquarters? Al
the same time, this is a very bulky
Department, More than 8 lgkh
workers are working in it. So, thert
is no relation between the Postal
Departmept and the Telecommunica-
tions Department; it is not inter
related. Why not Dbifurcate it ana
have a separate directorate? This is
the second largest undertaking under
the Government of India. More tham
Rs. 400 crores are spent in a yea..
Why not we have g separate or s
board like the Railway Board so thy!
the board should work independeatly
and take decisions like autonomous
bodies? Taer. should be a separate
budget like the railway budget. Wiy
should it be an unwarranted addwns
dum tu the genera] budget?

Everybody has spoken about the
remarks of Mrs. Indira Gandhi in
Orissa. The Minister has taken a
very immediate stand on this. He hap,
of course, in Orissa g right to eradi-
cate the cancer cell which was there.
1 must congratulate him for his early
action. At the same time, I will sug
gest a few more points so that mjy
speech will be complete. There is
always a guarrel between the stalf
union and the officers, The officers.
due to chaotic conditions in different
parts of the country lack self-confi-
dence and the extra departmental
employees. At the same time, theil
union makes a tall claim to the De-
partment so that the officers are not
feeling self-confident. The officers
are, therefore, not feeling self-confi-
dent. 7They were feeling self-confi-



343  D.G. 1981-82
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dent in 1975-76, but later on they
have been de-moralised. I urge upon
“he Minister to see that the top rank-
ing officers in Delhi go there and see
the difficulties of the people there.
Orissa, I want to say, has been treat-
ed as a punishment area. Whenever
in officer from Delhj has to be trans-
ferreq within twenty-four hours, he
is transferred to Orissa. If there are
any complaints against any officer
like a Joint Director or somebody, he
is also sent to Orissa. I want to
request the Minister that if there are
any complaints against any officer, a
proper investigation should be made
and severe punishment should be
inflicted. They should even be dis-
missed, if necessary, to serve as an
example to other officer. The Gov-
ernment can then, even recover the
losses incurred during the last three
years, /

1 want to mention another point
about Orissa. The staff posted there
are not willing to serve the people.
The consumers have been in the
queue. People have paid more than
Rs. 5,000 each in certain localities for
getting a telephone connection. People
are not aware of the technicalities
involved. 1 suggest that a refresher
course for the officers serving in the
State may be introduced as the State
headquarters, If those officers are
still not up to the mark, they should
be given some other job, but they
should not be shifted from one post
1o another.

~Last but not the least, I again urge
upon the Minister about the problems
in my State, that is Orissa. Those
problems are firstly that the Sambal-
pur-Cuttack microwave station which
was wanctioned 12 years back is still
given a low priority in the schemes
of the Department. Another point
which 1 want to make is, Sambalpur,
from where I hail, and several other
district headquarters and important
towns in the State are still having
only manual exchanges. Only one dis-
frict is connected with an automatic
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exchange and all the other 12 are
still being manned by manual tele-
phone exchanges. This shows the
regional imbalance that exists. In
Maharashtra only seven towns are
having manua] exchanges, and all the
other towns are having automatic ex-
changes. Thus Orissa State is being
given step-motherly treatment. At
least during the Sixth Plan period all
the district headquarters should be
provided automatic exchanges. There
should be ng dearth of the equipment
to convert lhose telephone exchanges
into automatic telephone exchanges.
A decision was taken by the previous
Government to locate a telephone in-
dustry in Bhubaneswar. That decision
should not be shifted and the tele-
phone industry should be located at
Bhubaneswar.

s fawq AT grEw (ATET)
Farsaer wgRa, ¥ zgg fegme v
afer wF ww aa & g ¥ f*
Fga Fa wd & Iz Ty femm
97 wifwarie & aga &1 @i € |
AR 3z @y W S gdr, o
IS AEAG A 7 TF faqer F
wgfrag #1 2&@F gu, @ F wgM
FIHT FT Z@A gC, TW ¥ & AW
1 2W\WT T FB--TH FT WX
df T grar fos @@ & WA
g1 & at fafrm a g @amt T
A1 aga am @ ¥ fowge 4,
g 37 @ Srdr HWre S oagw wl
gfeat & weafsar &€ s #1 g3
& T AR AT SAdr F1 38 Fwor
#F wfea sargr ¥ sarar glagr
@[ ¥ wgfwas @@

& stgt AF% FEE YA W
fawrr & A7 we i B
(1) To provide efficient postal and

tele-communication {facilities at eco-
nomic rates.
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(2) to plan the development of
postal and tele-communication system
to meet the needs of the country;

(3) to make available postal faci-
lities to the maximum of the public
at large.

afem, suemw <, @ &A1 STWT
Ft yfe Fuwiows gfeww &
feasa fwar sirg @Y gar @iaT s
fs =g fowm & siwmi # gqfe
FH W, T A AT wifew &HwaT
feadr *1fgd &, s& & o e
W®TE WM 7 wwig & Far fa oy
IO Wladen HIEq 7 F2&% d  q9T
F | WE GT TH TEE 4T AR
s ga fewwm FaA & &Ew
At & @1 wif awg A€t & fE
Tl A ¥ WrEe TR T &1 dfans
fafieee, & o< 7 19 | SEf 9%
T Fi GIGHT FT HaTe §, LAl &
TaTR § SF ¥ QOA g FT HETR §—
IaF ar ¥ wif N ug E g
afew SHwd & o e Tamfes
FE X M HATT T aw AT
96 F WE T 4G aENT @
f@ sa S8 W & waWm F TE
TR F0 g ox fawm & @ ¥
%8, @ d@ wa faww #F gwI,
fasridi o & foage fwar, @
Tt W T wifEm o7, &9
WIEE UF  &ga & acwa-eareen
fifarze W & w1 & ww ww
g fougs w=&r & fawr 7

% za ww e fudw € &
fagre ww A w=w oaswW wET
g—fagix asa A W fwer @w
TSP & V@ g ) ww REIR
nw ¥ AN ¥ swE 0 d—
5581.7 Wal®¥l 4T N EiFEY
vwT &, ow f& g% figgww @
M| 4000  saEfRgi 47 oW
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TIgT g #| g | FEoTE W
4586. 6 MIMHYT g7 UF AT §.
afesmrg & 3567 wEhar 4,
Teeqw ¥ 2512 wWEf®Ei 6T,
A ¥ 2773 walxgiew, fewesw
WW #1536 wafwgl ¥, NAW
tfeer & 1 ®@wT wgfee 55 &
™ & W wEfal i— W%
TEY 2 g ® owadl 97
TEwe fer sar @ SR wE
I® W% wa ® g 1 ofg ww ghiz
¥ o s @ fage ¥ W
5500 ¥ waid) 4 ¥ TAEWT
21Tw & ww @ st ¢ & fan
L N W oawy §F fd st
T Tﬁ'\ %....

o A Avwaw @ WY F g &
% foad ght o

A faom gare araw : faEe @
& #% fomd gf, oy awAg & 1 ¥
WG W FEEfar qa g 9F F WA
afx 3 feifex & WwT ®E {Gﬂ
qre-wfen =f & a1 ag A% T
e famr sw & | fwa faET §
foesen A waw wa @ ¢ 17.2
feaidieT 4T UF T snfeE sar
g 1 FET Swgl 9% w1 feafer &-—
feet; & 2.8 fawdeEl 97
gfoeie § 11,2 fAMHEE G
T ¥ 13.6 fad €T W &
% 8 fEdHET g TR g !
figx § 17.2 famAed
gz wmivs s g )

b ogE & adwa ¥ FwE
P feefr g ) dwA ¥ OEEE
fagx s wafes ¢ .
Ferw ¥ g8 WAT < VR
Tar

1
cﬂ’ﬂ),ﬂl

e

o4 1
&x;\ll



APRIL 6, 1981

347 ~ DG. 1981-82

usRd'Y 65 § wafE THA F 137,
ggrarz ¥ 157, FAtlew ¥ 130,
e ¥ 127 Wi afaeag & 76
§ 1 wvaw vaadw fage ¥ 233,
AT H 431, FYUE H 570,
Az A 533, W A 993,
dfeqare & 703 &1 50t a® ¥
ham ot 4 fmafwna &0
W oAma ® o fage @ w6
LR TS I

q¥ T H FATXAT SAHR A
feafa 8, 9% weaew ¥ &7 sawcfea
wHE ¥ fifew § fawrw €1 &
B et widiwmdi & @
IHIHIA THHIT F wrEew H fweTEa
= € @@ | wAAd "I FeE
¥ ey § framgd wTT @ g )
ey feyrddz & weae fagar Fer
o g I9% aveg ¥ O§ gy
wgEa & ¥g @ § fu B gaewr
affge &7 F1 gz § waL A
% gif qiae Wi w2 faer & A1)
®U qa  faeremas 1 AlEe
ol wirdsgen ¥ ) wer fesgwna
or megfa® @i d3r gAr @)
¥ W7 F UF TG FR g HIT
WA A1 G & WwE #
a§ fedxa it & 1 ade dw fea
o #1f g% Fw w0 fAaar g
wag dar 3 Afwqw a1 oF faqed
4% @ fag srowr | gEA)  9=)
A7 frfreet giga #1X =% wifeed
+ awy N ¢ A F & & omww
#7¢ gaar fag agr =T ;e @
ardE 58 am W afas F: gar
15.32 hrs,
[Mr. Chintamani Pamigrahi in the
Chair].

TE HIg FT WA qFA
THgqAt w¢ @ A g fe=ht H
afaaidizc ¥ wed F owa A
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odl feafs & 1 g8 w9 & SEW
frar § o9 & ag @o« & A9
A @i fwwaag N, fmme a3
feedl mmar, Jfgs fex Zdww
qUT I @UT | 8FA ®E gER
gl ger ) ug feafar a1 wiA
F owma ¥ ¥

niF e fawmr & Tew ®
g dmi o7 A my A F oW
FHE W ZAHE HIT F ¢ A
g fawir F owmiw oAt 9% g
TR NET § ) TEE fET F @F
g I WG § )W TR & W
MASAAT T W SIHT oA T § |
TH TWISAL 7 qa9z 1w (ke
F W] A FH FW A {
IAFI WG WU ®T Fr W
& WA | & oy wewr fa oA
&R wAE w1 owm fear sn
Wi AN IR0 A@A WA § IAN
1 w@AT S ) T feww ¥ oeeRT
it fawidaw g < F oowr &%
savn T e wE ¥ FIWT )
QaF\ o R 4 Ag W et ¢ f®
A ®AIWT ®i LS faar
ST | gaAr @ qear & sRwifay
¥ w A wiae FENT qUEG
AR E | AR T TE wigS AT
g a1 °r wWiT 2T wma R €
w9 F TG TEE Ft agy FH M
98 FA FT Wi W GIIAE W
wWE ¥ ¥ W TH fEHIE 4T
i wrew sgrafagde famz o
wifge

¥ oFI gAT T FT EWA
FEUT | AL § gEE L W F A
& mof maw o w7 g o fow |
#r fagr @a fegr & 9% @ &
g T R g g nfwwde
F wadiz TIeqi 1 g & W fw
g fagrm & ard feen€ gl fgw
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wdi AT W94 wE i osad #
wigzfiar o fear § Sud oo B owiw
F wardr 1 @ fimy § 1 89 wiw
®! i UBHA@IAT e § Shd0 Wi
WY SEE gl W 1 W v ¥ @y
vt ueSiafaer wiw @ somd & |/
figar =wfgw 1 gux dm  fwen
HEw & ¥m 4 wWRT 30 (w0
qiew ® G w1 fagew wAAT
Tifgr 1 W& g fagw o AW
Fe%d ¥ B ®EY & WP W
frofromio 2w wfgd www &
FEE F  MEERs we fsfRae
qzwicd F wiwfew uFwEs A
STfeT | gT wee ® oW & &%
fa% & U F TSIA FOWGFC
@ia wEaT wifgr oo fawfed ®
§ ug o FEAT weat g % areeT
ww fgwifds siig g ) Rawy
awl Gl T oma g fagr wdE
fefegr Rz-wnee § ) wfeg ¥
faaen & f& =@ 9y wewfew
TFEAS B AT W FEWH YT
w1 @& § ww o wew @y qa faur
T ) TEHE #i¥ FOf ggw W
fufreey wiges & ¥g a1 § W
¥ s fafzg # o s F1
ISUT & | Wi WgRw ¥ WO g
wild ¢ & w s famix
fagr stig 1 ww @wd g % wfedr
TE WE § F9 F2d & & @we
Ft Fur § AfFw Twede I oFm
i g & & Tefed 9% & 3 ¥
alaqy Sawmdae & FW # fage
w% A fd e A an @e-
FET & A TWEN AR AW
wiZwmfes wrgds [ w0 F v
3 )
st frawst fag stoT (@owen) -
aant wgrrr g faster 3 9 T
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wegs g€ & 94 wowsT wHdA
FF % fee & @ @m0 g

FafE wgew Wit aWw
g91T fawis ¥ oF @AW FAT
o & fag warc & foar fasfag
# fodl g=dr w0 wfse gar €
@ a8 WT UFHIwH  w@r s
g wmairwgqaﬁ?ﬂ
2 W g SNg ¥ SAEE TR
F oW owmd g, Wy wgL g 4r
W g gr wig wh Wi g fF
#zd an% WIT | Hio arfo I
wte guT A fram § 9Ed modd
ZHFw o BT @I 9 vE & AR
7z e o A@ wva § oAy g
Hiaq ¢ swnfe wgigw, fd <o *
Wig ¥ ong & oy Ow w2 @ &
Ffwa TET WG o F AF W7 @
g .'wikamrt mmt
T duT & o ¥, wvewl GET A&
faser 1 gafem For fadaw & f®
i wqE qie &t Wi ) wgEE
st M & f Aw F S wY
" FgAr | 1980-81 F 6 w1
73 A, 1981-82 § 7 W
4 TETT, 1982-83 H 7 wWiWw 8
gAY, 1983-84 ¥ 8 =@ 27 BWIY,
1984-85 & 9 wWR 2 ¥,
1985—-86 ® 10 & 5 EHX,
1986—87 # 11 &M 35¥HT,
1987-88 ® 13 @@ 9 gIX,
1988-89 # 14 AT@ 39 ESMT WY
1989-90 ¥ 15 T@ 80 ¥ 7Y
FAwre Ft wor wos; ) gg fogR
Tt oy oF | oBTYXFT LT T A Twrares feafemy
diferdt < feqrfia Fdmfofi o it
g, TMF WAEG g1 SreAwA agd AW
g 1 g wdwrw cfega ¥ o aga
T IET g @, q4r v qw #
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wRfw fimw & fog wwwe
Aeiar garé W @, SEEr
Wa‘«?_ﬂ'}aga IR T wEAY
Haw fﬁm‘rt. feole wwrfwa o
afg Jar fwEN s @ 2
f& 102 s U zdiwm N
RO g, T@F few 300 FAT,
W AT qEATA gAT wTfge T,
dfes M frd@ dwre feww
1980-81 TaTfoe §u @ SvH o
37 qTAEEE NHAT 3 §EY W
fasdwor eT1d & wgxr Aawr g

“The Phase I of the Palgha Unit
to produce 17,500 lines in two shifts
warking was sanctioned by the
Government in 1974 at g capital
cost of Rs. 26 lakhs. Except for a
few minor works, the Phase I pro-
ject has been completeq as of end
1979-80. The actual expenditure in-
cwrted by Palghat Unit during
1979-80 was Rs. 4.10 lakhs”

@R AM9-G9 99 -2 L Humwm H
FI9 60 F1@ WU FT ArauTs 34T
m™mIg | dWa ¥0T W w7 HiT
WT IRER FTTE E Faw 60 AW
W™WT F1, & FAT @ AdE, 300
F1 OF TAr s A@ & A W
TF 3 aE9E T WY @WER U
saTTAEl 0 AYwA SEANT SWIET
fagsr amar wig agf aiTqET )

anfe wees w#F  fuwata &
fo &iws awgs #@T qifew wigs
T %0 WA §,qfxAsg
g qfear § wgi 9T SAEN
I #é? TGl ATl &% wWuH
HIEAH hﬁrazqa'?vgrgfw saglee
Ny 9,7 g "s;‘%ﬂa 5%
g fad wgadw 7 ar @@ )
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9%y @74 gwar 97 qR QT
fewsra § wiv & ndenm Fw@r g
fearg @@ ¥ ¥ W FIT 0
CIEETONE s s S L (L
W% FE 1A% 1 ¢ N
@t Wt WA @ AET & | THE
mfzat F gu A& [\ g
MA@, $F\ A F¥EER
1 I TETR a‘rﬁrﬁnﬁ safRaTFY
TEH FAE & gIWTAT W SEHAT
qT @ gwhr FnaqEWEl qa T
gfear S%m &7 gwETA v O
qreeT  qfeaw faar ot fowy & faErar :

Wrong Number—insert double cro*»
and then delete bar.

Taw FA Gia @i AT A 8T
4 giAlTg T =ig qasmg
FrET Fraw g, e Aawe
ZTAME  WAFHT & 1T FGdl§ |
w7 &7 fag@w IWWE dam
TATE 1 T SIEA WO AR
fas fates ¥ MIT &TAr qIG7 )
foa =fiz & Hrlt SrEAr sigaT
AN feaamz WHH @r & =i
fom a7g & 2w gT JWT & wifa &
QI THER W@ go Wi TER
WIEY W Ao faww  wme
arg §19 AgY SWATI@TE | Tw
ArET A ANATR TR WT  HIgE)
fedie smm AT 1 A EAF
qUIAT I AE R TAR WITH! T@aAT
€Nl | gEg H WH gw I
19 F1 R FT @ (el E
T 2 sl A e
fass fid | Aadia NP wiw
#Frdw are faes @ AT A
1A fes an s1d Ew¥T 3z sEr
9gaT & | 989 dar w@Y Fmrar
g wiAd @i aT sgwg Far
geT & ¢ dfaw wrg Arg 97 &1
W AT g g
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A faam % geowm agy
FEAATR | FI7 F1arg ar & 7y
straTT Afea At A 7garg agir@eo
o e o FfaTaram A&
gt draild 9= g1 &giwim
FE TR @ rorr A Fonr W7
qur 3 a1 T lkaF arw @ St
g | TEHEwd IF N e-w
wgi wne agl wr @ MY W
dF & a1 dioafea iy s 2
w1 fos: T @ W IF I
W omxfga H2d A e o
urigr @A fagz aff faar swr
g1 faar 97 &% 3 wrAw I
feredaz Fazt fegaar 1 g7 wwg
Frewr @\ WA ¥ QT T, 0F
RWANA  ya¥3 A 40 IHAT %
fagr & 1 & a1 9934w ¥ facg
Jarv g & IF7 v g fe
A9 e v F@ & FOA
gar w1 & fram & fAg
dary g1 faardd Axra ax @
qrd g

®a ufeas & qrT ¥ o[
faqa faviz  soar safgd | wea
AT a EwE 1 A i g Aw
fFTTRz W &, T AT IETRT
T8 &1 emr IFwm dar f@
aravda §z H@RrE  ITW aTgar
TIAT T WIT FT A1F H AT
oAt fra |wdrd ) 3% 99
g Wig) AN e fufwwe A
Hara frgd g 1 wgdare WE)
qF g fawna g, WA @
fear arqr | fas wiqf & o dre
AT W AM gt TAHE AT
ger faar sitar wifed | slawte Tid
%7 gy mgad s @@d A
qratr &1 ags wFars@er § THET
T g ¥ QT A o f

CHAITRA 16, 1903 (SAKA) Min. of Communi- 354

cations

awair g fo g ax wial @ g e
axIr 2

Ay faamm & RN agy
qqTag A1 &1 8% agi wifew
¥uv ax A oS T QAT EHI
21 T wW OF AT FTAT 91|
#Ea7 w3 aar Ffaw N g
gl 1 uwfey 47 s f& are &
ar za? f'y e WEFT W
fzar 1 wg & A7 gEMT @
Arg prEd 4 arg &% QAT gan )
a# ¥gq a1 fa®E fwarad g
A Wt fAaTd &TT HTIXAC
gurt ugl FRIFTYT WAt v
WerSd, ATYS & agh FMA Anr g
afwa ag & @l ®WY ®@r &
&M 5 F FH I577T TWA FVH
gg M3 3 dAfgT ag Wy ad) %
wFF & 1 W dar g AT SawT
FWAIEAT FPS@IZ 4 A AT
Ffed | gAFT @iy WIT W@
FTT |

FATH  § WE faAMHET %
W& WY ArEA ZX E9A  SeAl
FifgT | FRIAGTH [I7o TR TRe
wifea @m@q & fac &€ faaf &
[ {4 @ g wWi9A &g
WZ 2R @@ W @ § 9vg
g zasx  fag fafesw & ot
g g 387 6T QTEaT§ qaum
waww w1 | 9gt I &Y AN
F UM ¥ TAF A& gFEAS F
TF4T 90 f:ar 91T HiT FuT FE FAAT
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#, ag wgdrw ; agh 9T wA@o o
€0 mA F faur ¥ faar, 9wy
qm fagr, affr ar ¥ a= %
fear 1 & waY wEww & quar W
g fr a= saf fear mar ? o avg
q oy mig § 99w #, fRasr am
afaars ¢, 7g "wmm g R & §,
agt X Tiwgrawr AEr g, agt 97
500 wiaf ¥ uw & TrwH@TAT § )
wfag ¥ fraza g v fagt a2
IrFEIAT FAT A |

oY AT A qgT UF FEI A
HIH AFMAOAT @ fawra & Fre F
w1 97 g & raigz I feg, R
m fufrees e 1 ot qar adf
g 1 & & wgar g fe A fafse
an o wfgo ) IR @@ WS
gura W fao § | e aga @@
qrag grzar § o Fga 2 f5
Tt Agf &, ¥ mwswr FW oA
TG | WIWT FW OAr IF W ]
fe 2frara as &7 fifag s wrew
8 W 2 gAY § wrwr g7 SAifqg
w1 oAt et am Ad g 0 FH
wsd g9a & | & @ ¥gar g fF
T qgwaT LAF Tq F oA )
W7 OF® ¥ ¥ forw ag wawar &W
RE, & &ix g1 7 fear gar 1 gH
Iy F@ & aw o7 wsfEar
i@ R & 1 FfEal ® I w7
W gt @y | § wgar € f& W@
arga, wmA IFET AF FIAT AT,
Q1 fza g1 ag &, 48 wewr @1 W
d2T Irq X @ AQFT JqE AT
ST 1 g gred g @ fawm #
3a faarer # dar 7z w4 fear mar
g @ Fgydz fawre § T WM
FAL wwar fear s =wifge, Fafs
oF FOT srar W gy 74 fgar
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garafa @REg, WX F AREEY
ey wiar §, W gETY 9
o & F23 ¥ 97 Jmax 73 00 §,
gh e @ feaar fifwq ) gw
for@ 23 &1 3@t A Wq@ A@TR
fega a9 RE ) A5gn g
qzq ot ZART & A fr e wA
qF FT W & @ AT FTAINKT w@v
s 7 zafqe & wgar g f oag
fawtr a1 wewr FW FT W E,
fedy s®rC & AFIAA FX AN
FE@AE § )
MR. CHAIRMAN: The Minister has
taken note of all these points.

a9t @qe fag : wgt aw sWE
# qaT g, 19 fagrn ¥ N gz
zre® A Tadt A w@r
“The right performance of duty in
any station of life, without attach-
ment to results, leads to the highest
realization of perfection of the soul.”

This is what Swami Vivekananda
said.

sgt aw foma &1 @A g,
frvaa wgr adY & 1 AT A wEAT ]
fr @ Wa@ a7 fagr s
UHo dio F A AN KT FAT AGLA
2, 9% ¥ a1a It e foma
/T w1 Far ;1 owf faar €
T Th ] Wiy du Az § fs
37 g%A | ogrEr EiEx W
Fwa § afs a s sm L )
Wy fafazze & dfes sm f6o
1-2 9AY & F@¥ § aAr @/«
qrdt @A & ) gAR AR
F WgFAT T v@r §, & sar ¥ W
g 9% @9 aag ¥ @ A8 =@ &
21 % Fgar g & waeara o W
fafmezr zar @, fodt gaat :1 2
%, @@ fase & &% g &7, g4 A
T Am T A% ) @ e W
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4 N W ¢ | @8 dar wmm
fawr wifgd | oA qx wOF WY
i fer § @ Tt W oW
Wi o a0

Y W W A WAl
wifgd | AT ¥ xg aAg ¥ XWE

W W X )@ g e
."

THE MINISTER OF COMMUNI-
CATIONS (SHRI C. M. STEPHEN):
Mr. Chairman, Sir, I am deeply in-
debted to the House, to the Minister
of Parliamentary Affairs and the
Speaker for having arranged this,
after a long number of years, that a
discussion on this Ministry comeg on
the Floor of the House. Whenever a
criticism arises on the functioning of
this Ministry, I fee] fairly happy be-
cause g message goes out from here to
lakhg and lakha of the workers who
are working in all parts of the coun-
try, a memsage to the effect that the
representatives of the people are
not happy about the way things are
going on. There could be nothing
more competent nor more efficient
nor more powerful than this message
to enthuse them and put them on the
toes. Therefore, I was happy that
this debate came up. I had asked all
my circle chiefs to be available in
Delhi and they are here in the Offi-
cial Gallery hearing the discussion
that was going on. I wanted them to
hear straight from the horses’ mouth
as to how the Department iz judged
by the people and their representa-
tives., Therefore, I had arranged it
and they are all here. They had been
listening to all the criticisms that had
been going on. But I gm slightly dis-
appointed in the gense that the criti-
cism that came up was not as bitter
or as acid or as hostile ag | expected
it to be or to be frank T wanted it to
be. It may be that out of their perso-
nal consideration for me, they had
Put it in a very mild manner. I want-
ed it to be a little more sharp because
I think the overall going on deserves
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a little more of grubbing, a little
more of drilling. This s 3 demo-
cratic process and ] feel, consider-
ing the importance of this Ministry,
importance much more than many
people visualised in the matter of
development of the country, in the
matter of keeping the country toge-
ther, in the matter of enabling our
people to communicate to one another,
a very crucial role that this Ministry
is playing. I would feel that hereafter
a debate on this must be a must when
the budget discussion takes place,

I was also heartened to hear an
expression of opinion particularly
from my friends from the opposition
that there should be a separate budget
for this Ministry. I reserve my com-
ments. I shall not make any com-
ment about it.

SHRI R. K. MHALGI:
you raised it?

Why have

SHR] C. M. STEPHEN: That is all
right. But that shows the anxiety of
the members to get g full picture of
what exactly is happening here, that
if a document iy placed before them,
they will get a complete picture of
the developments that are taking
place. We are on the door-step of
uninconceivably large expansion and
development; we are on the threshold
meitor-wise and area-wise to be be
and this decade will be a decade of
break through. 1981-85 will be a
period of a turn-over to a new leaf
and it will be a thrust forward. There-
fore, this ig necessary that the Par-
liament knows and every Member of
Parliament knows what is exactly
happening in the Ministry in its
multi-faceted aspects.

Now, I have been concentrating
attention on the differefit parts of the
Ministry as far as I could, in the
expectation that my effort will get
felt. It is getting felt. I have got
that satisfaction. But the Ministry is
such that, however, much you may
improve, there will still be left some-
thing unsatistying and inviting eriti-
cism. That ig the position in this
Ministry.
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The Posta] Department’s function
h~s heen criticised. The fact remains
that the Indian Postal system is ad-
judged best in the world. Nobody has
controverted it. OQur functioning is the
very best. 1 do not think that there
is any relaxation at all. But, every-
body who gets a letter slightly late,
comes to his own conclusion. We do
not look at the envelope. We take
out the letter. We look at the date,
and we see the letter. Immediately,
we come to a conclusion.

Every day three crores of postal
articleg are being lifted from one end
of the country to another and are
being distributed  through, about
1,37,000 Post Offices, going through
different areas; thousands of sorters
are doing the work of sorting. When
crores of letters are being sorted by
a human agency, jt is possible that a
letter meant for Chandigarh may iall
into the docket for Cochin., It is pos-
sible. These things do happen. It
happens for a few letters. I will
just give you an example, We have
got 515 Dead Letter Offices, Do you
know, the number of letters that
comg to the Dead Letter Offices?
Two hundred and forty-eight lakhs
of letters come to those DLOs every
Year! Out oy that 75 per cent are
found out. They are either returned
to the sender or the addressee is
found out from the inside and the
letter is forwarded to him. But the
point is this—forget about the sorter—
the man who writes the letter, he
writes it in such a manner that the
letter lands in the Dead Letter Office.
After going through it or inguiring
it lands up there. And the number
is to the tune of 80,000 per day. That
is the number ot letters going on like
that. And out of them about 20 per
cent are registered letters. That
means, through the registered letters
people who pay the money are that
type of letters come and land there.
So, there is a human error. That is
what I am saying. If with a man
who writes a letter an error can take
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place, the sorter- who iz dealing with
thousandg of lecters, and who jg just
putting them in different dockets
commits an err.r, the whole letter
lands at some other place.

Many Members spoke about,the
memorandum that was presented 1o
the Prime Minister when she had
visited Bhubaneswar, Mr. Rath who
presented the memorandum is a very
respected person; very well known to
the Postal Department, held in very
good esteem he is respected. There-
fore, he should not be questioned. Out
of his conscientiousness he gave it.
Immediately after I saw this I asked
for a report and asked Shri Rath to
hand over al] the letters that he had.
1 am just.citing an example about
the measure of our judgment. 1 am
just pointing out. He handed over
some letters. There was a letter from
the President of India. It was dated
26-2-81. It was posted in Delhi on
the 2nd. It reached Bhubaneswar on
the 4th. We have got it from the
stamp. It is about the letter which
was dated the 26th. But it was a
posted only on the 2nd. And it reach-
ed Bhubaneswar on the 4th.

16.34 hrs.
[Mr. Deputy-Speaker in the Chair]

The next is another letter of the
Servants of India Society. That I will
take up later.

There is one from the People's
Society, from New Delhi, dateq the
26th, posted on 27th of February. It
reuched Bhubaneswar on the 2nd. In
the meanwhile, there is a Sunday,
On a Sunday the Deparlment does
not operate at all. Therefore, practi-
cally, within three days it reached
Bhubaneswar. The next one is from
the Servants of the Peoples Society,
dated 28-2, posted on 2nd and reach-
‘ed 5th. The third one is dated 14th,
posted on 16th and reached Bhuba-
neswar on 18th. Another letter from
Bhubaneswar dated 25th, posted on
4th and delivered on 5th. Another
letter pested on 2nd and - reached
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Bhubaneswar on 4th. Another posted
from Ganjam on 2nd and reached
Bhubaneswar on 4th. There is one
letter which took 21 days. But that
was not a letter but a book post. This
is a thing which everybody must
understand. Book post never goes by
air. It is a ‘B* class mail It goes
only by train and it goes to Bombay.
There is another sorting, It will
have to go to different stations. And
that happened to be December. Month
of December is the greeting card
period. Huge mail comes up, There-
fore, these things that come by book
post jut get delayed. It just takes
time. This is a lesson I have learnt.
This year, for the season time, special
arrangements will be made. At that
time, there was a strike in Bombay.
There was something in Bhubaneswar.
All these things caught this up. But
the point is that out of all these let-
ters, for which the Posta] Depart-
ment was criticised, except one, went
across ang reached the other end
within two or three days. If you
take the date of the letter, then it is
delayed. If you take the date of
posting, then it ckme on time. This
is just to point out that our Postal
Department is not that bad as many
of us think it. It is functioning fair-
ly all right thinking all the huge load
that we are carrying, all by human
agency and not a single area is cover-
ed by machine. Hand and precision
go on. We are not masters of the
transmission system. We have got to
depend on the railway, buses, planes.
If one plane is delayed and another
is not caught, T am caught up. If the
plane is delayed anf the bus is not
caught, I am caught up. These areas
also are there.. In spite of al] this, in
the huge mail, from one end of the
country to the other, letter travels.
We have got the system of sending
test letters Thousands oy, letters are
being sent by officey, and.letters come
back. We make an assessment. My
assessment is fairly satis*actory,

Rather than the test letters, I have
intrsduced anmther system. We have
got large number of offices. Thousands
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of letters are coming, We are collect-
ing all the postal covers together. We
decide how much time one letter it
taking from one station to another. I
must say that the result is satisfac-
tory. But not that it cannot be im-
proved. However, much you may
improve, there is a human error.
There is a slip between the cup and
the lip. Something can happen some-
where. This is the point I wanted t:
mention. ] must express my admira-
tion for the way the lower paid emp-
loyee in this country is working in
the Postal Department and_is carry-
ing this huge load across. This is a
matler which must be acknowledged.

MR. DEPUTY-SPEAKER: When
you send test letters next time, send
them at the addresges of the Mem-
bers of Parliament also.

SHRI C. M. STEPHEN: I am not
sure whether I will get them back.

About telephones, I am fairly satis-
fied that, however, much I may im-
prove it, | am not going to get a
word of congratulation because still
there will remain unsatisfactory areas.
It so happened that last week in the
library 1 came across a paper publish-
ed from London. It is ‘Observer’
London is supposed to be having a
good tele-communication  system.
People tel] me that their telephone
sy-tem is excellent: your telephone
system is backward, look at their
telephone system. There is an arti-
cle on that. The article is ‘The ring
of no confidence.! “It takes ages to get
a telephone, then it drives you mad
once you have got one.” Tt says.:

“An estimated 40,000 in the Lon-
don area alone are wailing to have
a phone connected at all, partly due
to shortage of line plant, partly to
lack of exchange capacity.

They are an advanced country. Still
they have ths shortage of line equip-
ment. Then it is said:

“But the pubic outery at the
prospect of change gives some idea
of how close the public feels lo
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those familiar red booths. ‘If they
made the bloody things work ins-
tead of painting them, it would be
more to the point,’ is the general
comment."

About the working of the telephoneg
thig is the general comment  Again
it says.

“But people seem prepared to
wait so that they too can suffer.
The advertisement, tend to suggest
that, even if there is 5 line avail-
able, connection will take about
two to three weeks]’

Here ‘mlso the .complaint jg tne
same. After the OB ig issued, it takes
3 to 4 weeks, That is the complaint
here also. There also the same is the
complaint, the language ig universal
It further says:

“....in London at least, it is
often 18 monthg t0 two yearg befare
the instrument can take itg place in
the range of tortures.

“Ang there are very special tor-
tures to come, too; on average, only
63.7 per cent of callg are successful,
even according to the Post Office,”

That ig to say, for every 100 calls
you ring, only 63 per cent comes
through, All the others fail, 37 per
cent of the callg Yail in the great city
of London. This ig the position, The
comment is:

*“But that successful connection,
after all,_may well be the wrong
person on the wrong number and
should not count ag a victory for
the telephone gervice.”

The same thingy i here—wrong
number, wrong person landing up,
and it is the game that way.

It ig gtated:

“We ghould really use ‘wrong’ as
the past tense of ‘Ting given the
telephone gervice we have. 3ut
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other people’y telephone conversa-
tion, acrosg g erowded line, is much
more fascinsting than our own. On
an instrument which in our every-
day life ig perhapg the one and
only gource of hope that anything
could happem, mundane mutterings
between two stranger, can promise
intrigue, adventure, pamsion.*

Thig is the condition of the London
Telephoneg glven here. It has got to
be conceded that telephone ijs an ad-
vancq system_ But there I that long
waiting,

MR. DEPUTY.SPEAKER: I think
the Britisiy have not left that legacy
here.

SHRI C. M. STEPHEN: We have
improved very much, We have cer-
tainly gone far aheaq of that legacy.
But thiy is the position everywhere.

SHRI BAPUSAHEB PARULEKAR
(Ratnagirl); We need not expect any
improvement in the telephone  This
seemy §8 be the ideal before you.

SHRI C. M. STEPHEN: No. Thie
is not the ideal. However, ideal it
can e, there is a ghortfall, That is
what T am saying, In Japan which is
admittadly the very best, the matur-
ing cyll iy 70 per cent. It s their own
record, There jy this mechanical
thing, messagegs crowding in and
everything is not getting through, It
ig the very best in the whole world.
Their total effective call percentage
ig 70 to 75 per cent. London ig the
next where it iy 67 per cent. Ours
comey to about 52 to 53 per cent. We
can certainly make a headway. I am
only gaying that thig ig the position
everywhere, T am not saying thig as
an excuse. It can be improved. But
I should say that our equipment has
got ity backwardnegs and technologi-
cal deflciencies, It is a conglomerate
of different systems which are operat-
ing here. Some of the exchangeg are
aged, which have got to be replaced.
All these things are there. Different
exchangeg are coming in, the difficul-
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tieg are there. In citieg like Calcutta
the cable ig being cut. Here the cable
is cut into because we are developing.
Therefore, in a little available space,
every type of cable system ig strugg-
ling to get its own gpace and in Lhe
procesg getting it damaged, All these
thingg are there, With al] that, we
can definite]ly improve, Service can
deﬁnitely improve if all the emplo-
yees in the Department apply them-
selves completely and conclusively to
the task, I cap point out that there
is a difference #f you go to South. In
the southern belt of India the gervice
is fairly good. In certain aregs ser-
vice ig not that good. I am only say-
ing, 'in certain areas it is not that
good—] am not gaying North, East,
West and all that, In certain areag it
is not that good, which showg that the
system ig the game  But the gervice
and quality differs. It depends upon
the way the thing are managed there,
the supervisory efficiency that is
exerted there. My own analysis is
that it is not the workerg who are to
be blamed, but it ig the supervisory
efficiency that hag got to be blamed.
I am trying to gear it up to a great
extent. i)

Along with thig there wag a com-
plaint about the telegram which
reached Bhuvneshwar after four days.
I made an investigation into it and
certain facts emerged—carelessness
in the manner it was being dealt
with; upto Bhavneshwar therg wag on
a particular day about 280 telegrams
of 36 hours duration haq piled wup
without any'body looking into it. It is
tota] collapse = of the supervisory
alertness, Therefore, we had to take
action,  Certain supervisory persons
have been suspended, Action has
been taken., I would rather go ahead
taking aetioy against those persons
who are not exercising their supervi-
sory function rather than against the
worker who is down at the lower
level. We will go ahead with it 10
see that proper supervision ig exer-
cised. Thig ig @ point I am trying to
put into their concept.
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Certain criticism were made. With
al] these defects I must gay there are
22 crores of trunk connectians which
are being put through every year.
We collect about, Rs, 125 croreg gn the
trunk connectiong that we are giving
Local connectiong that we are putting
up come to 720 crores, Local connec-
tiong are being put through per day—
two crores—in the whole gystem, Two
crores of unitg are passing through.
Thi js the result of that system that
we have—it ig working to some ex.
tent. This much out-turn it ig taking
up. Internationa] ten lakhg connec-
tions are being put through.

About the bill complaints I may say
that about two crores of billg are
being issued. Against that metre
complaint comeg to 70,000 only, Two
crorgs billg cover about Rg, 500 crores,
Ag against that thig ig the metre com.
plaint—that we are getting, complaint
of this bill and that bill and all that
comeg to 1.5 lakhs. But the metre
excegg complaint is only 70,000 and in
the year 1980-81 it ig not that we are
callous; every complaint js examin-
ed—in 198081 1 paid back Rs. 1
crores ag rebate admitting that there
was an excess. Excess, wherever
there is, is being given. Rs. 1 crore
has been given back ag rebate It is
not as if wWe are remaining as dead
wood, not considering difficultieg and
al] that.

Ag 1 said the working people have
to gear themselveg up, certain actions
are being taken, We have got two
federations. The meetings of the exe-
cutiveg of the twg Yederations, the
working committees, were called En-
tire Board and myself sat with them,
I told them and they accepted that
we have got a sacred duty of com-
mitment {o the people. We may have
our owp difficulties, differenecs, that
is our internal family problem. I%
must be tackled by a collective exer-
cise within the family. But for that
we shall not hold the people at ran-
som_ We shall not hold them as
hostages. I wag very blunt 1 was
clear with them. If 5 demand 13
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coming up backed up with an unau.
thorised cat-call strike. I told the
federation friendg that I will not look
at the demand at all But if even
an unreasonable demand comeg on as
dialogue basis across, ] am prepared
10 move in, even if it ig unreasonable,
to some extent to meet the demand,
because this is a Department where
the gtrategy of holding people 0
ransom cannot be resorted to. It is
not collective bargaining with me,
but it is collective bargaining with
the people at large. The poor man
sitting in the far away village should
not be held at ransom. I wag ex-
tremely happy to know that the res-
ponse of both the federations was
extremely positive ang they assured
me that “We are for workerg, We
are not for shirkers; we will not sup-
port any go slow, any work to rule,
this sort «f businessl Anything
coming up, I told them, if on anything
their Nationa) Committee took a deci-
sion to call on strike, I woulqd treat it
as a trade union action and we would
sit across, But cal-call strike, go-
slow, without nationa] leaders’ per-
mission, if it comes, up, we have to
face it because it is a child wit'on" a
father without a parent. It just staris
and it cannot be tolerated. This is
the position we have taken. Therefore,
1 shall make an exercise with them.
They have promiseq me cooperation
and they have started writing in their
journals, exhorting workers to give
better efficiency. I am extremely
happy to say, they have got wunion
journalg and they have gtarted writing
in them about that. I must say on
the floor of the House that I wil] res-
pond {o them to the measure in which
they are extending their cooperation.

I cannot say that my worker is the
best paid. I cannot say that everything
that should be done is being done. It
deserves better treatment and how it
can be done is a matter which con-
cerns me. This must be a satisfaction
to the workers that I own that their
difficulties have got to be attended to.
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The housing problem and everrthing
is being considered. I have called the
Circle Chiefs. They are sitting and
the ideas are being put across.

Certain arrangemenls are being
brought about in the exchanges. You
call somebody and you do not get it.
These are the measures I have direct-
ed them to take. 1 propose to
strengthen the complaints cell. A
complaint coming in writing to me is
a warning signal. It is not for merely
to rectify that measure. It must be
taken as a warning signal An in-
quiry will have to be made, to find
out what exactly is the difficulty and,
in the process, wrong-doing will have
to be unearthed in this vast area and,
therefore, that sort of a complaint is
a precious thing which gives me a
clue to get to the rotten place and
make the rectification. At the super-
visory level, I have said that this is
an area where I am trying to gear
them up.

Bad practice in trunk booking was
mentioned here, that certain people
who pay money get a prior deal and
the other man is overlooked, I have
now directed that we give g docket to
them; one by one, the number is
there. They generally mark it, No.
100th—line out of order, and jump
over to the next man and give him a
connection. I have directed them, “If
you want to jump over to the other
man, you cannot keep the card. You
have to hand it over to the Supervi-
sor.” That will go to the Supervisor.
Separate three or four spare boards
will have to be set up. Higher type
of persons will be there and they will
try again to see whether the line is
out of order. They will give a second
trial on ancther board so that this
sort of thing can be detected. This
is what we are attempting to do.

Then, if no-fault report is given—
generally, we find that about 50 per
cent of the complaints are that the
subscribers are told, “Telephone is out
of order"—we immediately again dial
up and if we find, there is no fault,
they generally remain satisfied with
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that It can happen that the report
is not a correct report. The subscri-
ber will be feeling, “I have lodged a
<complaint” and we will be feeling
there is no fault at all. There is a
communication gap. This communi-
eution Fap must be filled up. There-
fore, it has been suggested that there
must ke » second check up done for
ikl

For repeat complaints, if there are
more than three repeat complaints,
coming on a particular telephone,
then a special attention wil] have to
be paid to that and we will have to
inquire at a higher level as to what
ig happening about it. Observer units
have lwen set up in the major ex-
chinges and somebody will be watch-
ing out what is going on in the ex-
change and will be detected. If any-
mody is caught passing an unautho-
rised rall, wery strong action will be
taken and has been ordered to be
taken,

Theye are rome of the measures we
are taking, to find a way to check cor-
ruption that has been mentioned
about, Only about 3 or 4 days back,
1 had called a meeting of the Vigi-
lane,. Officers on an all-India level in
my Department. The Prime Minister
had given a call, when she inaugu-
rated the CBI Conference, that every
Department must tune up Vigilance
sectivn., We call them vigilance de-
partments, I am proposing to plant
in my Department a cell with an in-
vestigative thrust so that this aspect
can be gone into. The vigilance de-
parmanent is only for the purpose of
taking disciplinary action and all that.
It must have this sort of a thrust.
This ig the way in which we are pro-
-veding.

Transfers are not being done was
rne thing that was mentioned here,
1 have only to report that rotational
transfers are absolutely necessary. As
far as my Department is concerned,
| pleaded with the Cabinet that I may
be permitted to do that and I have
gol the permission. These rotational
transfors will take place rather than
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somebody remaining there, striking
root and developing vested interest.
Therefore, they will have to be up-
rooted and put in a convenient place
somewhere else so that everybody can
get the benefit of every employee
throughout the country in different
area:, This arrangement is also being
done. There will be no doubt about
it.

A mention was made about the
amendment to the Act. I made an
exercise to see whether amendment is
necessary at all. Some amendment is
necessary. The exercise is almost
complete. I think the matter is with
Mr. Shiv Shankar, I will get it back.
I propose to bring the amended Bill
by the next session. (Interruptions).
That is what I am expecting to be
able to do. It is an exercise. It takes
its own time.

A mention was made about OTA,
the most important matter, It is said
that I banned OTA, that I prohibited
OTA. I said that OTA is jumping up
and that there must be control op it.
From just Rs. 9 crores, it jumped up
to Rs. 26 crores. It cannot go on like
this and, therefore, an exercise was
made. I must own that I have been
defeated in this struggle. The result
is that this year's OTA comes to about
Rs. 28 crores as against Rs, 27 crores
last year. But, even then, nobody
need be flabergasted about it because
it is only 5 per cent of the total wage
bill. This is only about 5 to 6 per
cent of the total wage bill of about
Rs. 500 crores. According to me, the
reason for a major part of the mal-
functioning of the department is the
accumulation of vacancies. Over the
years, thousands of posts remain va-
cant and unfilled. In a country where
unemployment is rampant, I do not
find any justification for not filling up
these posts. Because of these vadan-
cies, Overtime had to be put in. And
all sorts of evils fallow from that. It
has been ordered that these vacancies
must be filled up. 31st March was
the fina]l date before which these posts
had to be completelv filled un. Recruii-
ment has almost been completed ac-
cording to the target. But that does
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not mean that people go on to the their
seats because training period has to
be gone tarough. It may be for 5 6
or 12 months. This training has to
be there,

I have also started a method of
building up a Pool. Not only recruit-
ment will take place for the last year
but for the current year also, recruit-
ment will take place in anticipation,
taking into account the possible re-
quirement for the coming year, and
the recruitment will take place for
that. They will be sent for training.
They will be kept fully equipped.
They will not get full job. That is
all. Whenever there is absenteeism,
we will just put them to do short
duties of work. And whenever there
are vacancies, they will be immedi-
ately takep in to fill up the vacancies
and, therefore, I think these posts re-
maining vacant will be a thing of the
past. It will not happen hereafter
because Pool system will take care
of it. The moment there is a vacan-
cy, this can be filled up and that will
go a long way to meet the require-
ments. This is what I have to say.

As regards rural telephone system,
it is one of our great challanges. To-
day, if you take the core or the rural
area, only 5 per cent of the whole
telephone system has gone up to the
core or the rural area. If you take
the peripheral quasi-urban area also,
about 15 per cent of the total tele-
phone system had gone there. 85 per
cent are in the remaining urban area.
For the time, we have necessarily got
to expand the rural area because we
are setting up our industries there.

The developmnt actjvities are going
on in the hill areas. It has to be sup-
ported by tele-communication system,
But, it is not as simple as we think
because it meang lot of expenditure
and the return will be very low, We
cannot expend that way with the re-
turn position very much low. Then
the total working of the Department
will be very very badly affected. How
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exactly it should be done is a matter
with which we are concerned. On the
one hand, we have got that problem.
On the other hand, we have got extra
departmenta] officers’ problem. I will
take up that matter. I am now think-
ing why not the small exchanges and
the extra-departmental offices and
the rural offices, the post offices, to-
gether be combined so that together
they will be able to make themselves
viable and they can work for more
than 2 or 3 hours or even full time.

17.00 hrs.

PROF, N. G. RANGA (Guntur): In-
teresting experiments are being made
in Andhra,

SHRI C. M. STEPHEN: In Andhra, |
many experiments are being made—
many experiments in the tele-commu-
nication field. This is something we
are thinking about. We are expand-
ing in a very big way in this area,
Rura]l tele-communication system has
got ty be developed. This is an obli-
gation which is certainly on us,

Mention was made by Mr. Mhalgl
about postcard and all that. I do not
know whether he realises what exact-
ly I am losing by thig postcard busi-
ness. ..

SHRI BAPUSAHEB PARULEKAR:
Before you go to postcard, may I
ask you a question with reference to
expansion of tele-communication sys-
tem in the rural areas? Can you
prescribe a minimum in every taluk?
I had asked a question, an Unstarred
Question, ine other day: ‘whether it
is a fact that in Poladpur of Raigarh
district there is only one PCO, where
there are 75 villages, and if so, whe-
ther this is adeguate’ and the answer
given is ‘yes’. I do not know whether
this js the maximum you can do or
you can prescribe some minimum.
Where there are 75 villages, at least
there should be five or 10 PCOs. What
is your policy with reference.to eX-
pansion in the rural areas in respect
of postal and tele-communication sys-
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tem? If you can give that policy on
the floor of the Hause, I will be much
obliged because, in the last seven
years we have not debateq on this.

SHRI C. M. STEPHEN: My policy
is to be very flexible.

AN HON. MEMBER: This is an
evasive reply.

SHRI C. M. STEPHEN: It is not an
evasive reply. Certain normg were
prescribed there. I am having a
second look at that. For long-distance
telephone, it will be necessary to
have a flexible policy, and according
to the requirements, more of these
will have to be given. I am having
a look at that. I am not in a position
to spell out what exactly that policy
decision is. But lcng-distance tele-
phone is one of the cardinal elements
in our expansion scheme, This is all
I have got to say. We are having in
post-offices. An  extra-departmental
post office or a sub-office meang work-
ing for 3 hours or 4 hours. In Andhra,
for example, an attempt was made
to put it in some shop there and make
it available. I find that my income
from that area is four times the in-
come from the other one because it
works for a longer time and more
peaple go there. That is more service-
able. These are the different aspects
which are to be experimented about
and which we are experimenting. This
is what I have to say about that.

Coming to postcard and other thing:,
you will kindly realise that it is now
becoming a losing proposition. (In-
terruptions) For every postcard we
are losing 185 np. For every inland
letter, I am losing 12 np, because my
printing charge is more.

SHRI R. K. MHALGI: What do
you mean by ‘losing’? Government
has tq do certain things, Government
has a certain obligation to discharge
towards the poor people.

SHRI C. M. STEPHEN: Does
everybody know that? That is why
1 am saying. I am not coming to put
a charge of one rupee on that. I am
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service, on the postcard business the
Department is losing Rs. 17 crores,
on the inland letter we are losing
Rs. 11 crores.

Do you know that a registered
newspaper has to give only two nP?
For me to manufacture that stamp,
it costs three and a half nP. It will
be better for me to say, ‘I will take
your thing free’ because T need not
lose one and half naya Paisa on this,
Why should I lose?

SHRI R. K. MHALGI:
(Interruptions)

Do that.

SHRI C. M. STEPHEN: If the
majar newspapers can distribute their
newspapers giving 33 per cent as
commission to the distributing man,
to me who is taking it from Delhi to
Cape Comorin why should they not
give a little more? Anyway this is
the matter. I am not saying that I
am going to increase it. .,

SHRI R. K. MHALGI: Don't dg it
Kripaya.

SHRI C. M. STEPHEN: But the
question is that the postal section is
running into a loss, and it s gra-
dually increasing. Two years ago the
loss was Rs. 3 crores. The next year
it was Rs. 29 crores and this year it
is going to be Rs. 35 crores. I mean
that it is being sustained by the tele-
communications system. If you are
going to expand in a big way, how
long can this loss be sustained is a
matter which has to be considered.
Not that any step is going to Ve
taken....

PROF. N. G. RANGA: It has been
SO eVer since it wag established,

SHRI C. M. STEPHEN: I am
just putting it across—not that any
step is being taken towards that end.

Again my sister, Shrimati Vidyavati
Chaturvedj was saying that the charg-
es for the telephones are very high.
We have raised the charge from 30
to 40 paise in this Budget for 1750
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to 5000 calls. Here you must under-
stand that to maintain one telephone,
it costs me Rs. 1800. I am collecting
Rs. 200 to Rs. 250 as rental. If some-
body is dialling only 250 calls, I have
to give him the telephone sustaining
a loss of Rs, 1200....

SHRI R. K. MHALGI: What is this
calculation?

SHRI C. M. STEPHEN: Rs. 1000
only if the telephone is maintained.
The calculation is perfect. I cannot
give you the calculation on board now.
The maintenance charge is Rs. 1800
total. That includes salary of the
staff and everything. If a persan does
not ring the minimum, he gives me
only Rs. 800 to Rs. 1000 in that situa-
tion and the rest is a loss. These are
certain financial aspects which the
‘Parliament would do well to know.

I am just spelling it out.. .  (Interrup-
tions)

AN HON, MEMBER: Why don't
you recover the arrears of Rs. 33
crares?

SHRI C. M. STEPHEN: Rs 33
crores 1s a continuing arrear at any
particular moment, It is a Service.
You get l'ne service and we send you
the bill. Therefore, at any point of
time, there will be about Rs. 30 to 33
crores of arrears. Yoy must under-
stand 90 to 95 per cent is being cal-
lected, The other one is there It is
not going to rémain uncollected. In
some odd cases collection becomes
difficult. A very near friend of mine
owes me Rs. 80,000 and the collection
is difficult.

SHRI R. K. MHALGI:
dear. Why is not
mentioned?

Near and
his name being

GHRI C. M STEPHEN: A very pear
and dear friend of both of us. I do
not want to mention the name,

Ag far ag our eflorts are concerned.
we are collecting. We are ruthless.
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We can callect, There was a time
when bills were not coming. But it
‘nas become a thing of the past. Now
bills are coming on time and the col-
lection is being insisted upon...

SHRIMATI PREMILA DANDA-
VATE: Bills are rising enormously,

SHRI C. M. STEPHEN: Calling

also may be very exorbitant. I do
nat know.

About stamps, it was mentioned about
Shivaji and Chandmisekhar Azad. For
Shivajj Maharaj we have issued 3 or 4
commemorative stamps. Chandrase-
khar Azad stamp has to be issued this
year. This was the 50{'ah year of his
death anniversary. On this anniver-
sary, Bhagat Singh and all these mar-
tyrs together came. Therefore, we
took a decision that rather than for
each individual, in memory of all of
them we will issue one commemora-
tive stamp as martyrs’ stamp. A
martyrs’ stamp we did issue earlier,
We need not ‘tave | sued again. But
as Bhagat Singh, Raj Guru, Sukh Dev
and Chandrasekhar Azad, all these
marlyrs came together, to commemo-
rate that we thought we must p1y our
homage and the martyrs' stamp had to
be issued and this was for Chandrase-

khar Azad also and for everybody
together this slamp was issued.
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Skr, from different parts of the
country great men who enriched our
culture, civilisation anq freedom move-
ment they are there. Our capacity is
very limited. We can altogether jssue
only 40 stamps in a year. For per-
sonalities we "have reserved 7 stamps
in a year. That ig on the high side.
No country does that. They put forth
a gtamp in a different manner alto-
gether depicting their culture, depict-
ing their architecture, depicting their
topography ang depicting their birds.
We have this year issued stamps for
the ‘Brideg of India’ which are selling
like hot cakes abroad. We have issued
beautiful stamps for ‘Brides of India’

SHRIMATI PRAMILA DANDA-
VATE: Burning brides!

SHR] C. M. STEPHEN: We have now
started a series of stamps—Men to
depict the freedom struggle of our
country, That is a separate series.
This series of steanpg takep together
will give ug a picture of the total
freedom struggle. We are now pub-
lishing this series of stampg one after
the other. It is going to be issued, In
this series all these can be taken care
of. You kindly leave thig to us to do
it. This is what we have to say. But
we cannot go on multiplying stamps
like that, Ag far ag 1980-81 js con-
cerned our schedule js full

Sir, one point was raised against
postal stationery. In an explosive
measure the demand has come up. The
Nasik Press hag got to give us, It
hag limiteq capacity, Certain reforms
have been effected In one she2t
whereas earlier 50 stampg could be
given now we have reduceq the size
of the stamps so that 70 stamps can
be given and, ag such, the total num-
ber could be increased. Franking
machines have been introduced in a
big way. Major houses will have to
use franking machinegs and we are
giving them for that a concemsion of
1.5 per cent to 2 per cent if they are
using franking machines. Over and
above that the Nasik Security Press
is establishing a press in Hyderabad
which will take care of the additional
requirements. Mr, Parulekar asked
me about that. I never said that it
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wil] never happen. [ said that it will
happen, It js happening. The Hyde-
rabad press is coming up. So, Sir,
different steps azre being taken but
there jg tightness because the demand
has come in a very big way.

Sir, when I am told of the stamps
shortage I am extremely happy be-
causg it meang there is a harvest for
me to take. Earlier I was not able to
meet the demand but now the demang
is being met. Equitable distribution
is being arranged,

Sir, I think I have covered most of
the points. I just want to give pic-
ture of development that ig before us
in 1980—85 period. We are having a
leap-forward quantitatively, Switch-
ing capacity achievement ag on 1-4-
1980 wag 23.36 lakh lines, In this
Plan period another 15 lakh lineg will
be given. U/G cables 11748 lakh
pair kilometres, To thjs another 78
lakh will be added. Subscribers’ tele-
phone Stn. 26.16 lakh to which ano-
ther 18 lakh will be added on. Lang
distance switching telephone automa-
tic exchangeg are 18 today. Another
40 will be added on. Tax capacity
lines 40,300. Another 94,770 capacity
will be added on. In large areas, it
ig above 70 per cent of the presen:
capacity. In some rases, more than
100 per cent will be added to the
capacity which we have got today [t
ig a very tight programme. It is not
so easy to do it because to instal an
exchange they have to put up a build-
ing, instal the equipment, etc. It is
a big exchange. It takeg about 6 ‘o
7 years befoge it is completed. It
takes quite a lot of time. So, it is a
very tight programme, For that we
have to get up a Civil Wing. Now,
the Civil Wing is coming up and we
have to strengthen. the Civil Wing and
it will take up the task. I am abso-
lutely confident that we wil] be able
to start that. Now, in 1980—82, cer-
tain important gvents are taking place,
One is the Madras-Penang Submarine
Cable which we have already laid will
come into operation. Once the
Mazadras-Penang Submarine link comeg
into operation it gets connected with
the Eastern parts of the world,
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large number of countrieg angq from
there up to Australia this Submarine
cable will go across. And we will
also get linked up with INTELSAT
which is gperating in the Pacific and
through that we will be able to get on
the United States and the different
cities in the United States to which
we do not have direct access today.
It is a great break-through that is
coming across.

Then, this year you will see the
launching of the Indian satellite. By
the end of 1981 or at the beginning
of 1982, two Indiap satellites will be
put on the orbit and the Earth Sta-
‘tions are almost remdy. 28 Earth
Stationy are stationery ang 4 Earth
Stations are mobile which will be
taken to whichever place that has got
ia go to give connection. That will
enable the major citieg in our country
to get connected without interruptions,
wihout murmuring and without any
‘voice just coming in across and then
it will become absolutely easy,

In 1981-82, TROPOSCATTOR com-
munication link with the USSR will
be commissioned. That js a different
system altogether and through Tash-
kant to Moscow this connection will
be completed. n this year jtself,
there i{g another system, that is,
INMARSAT which will connect our
ships on the nceans from the shore.
The earth station for that, at the
outer Bombay, ig being built. Every-
thing ie ready and the ships have got
to approve the design ang standardi-
sation und a major part of this work
will gat through.

Then another thing which we have
is the vomputer station ijn the metro-
politan cities for dealing with the
subscribers’ complaints, subscribers’
enquirles and these are necessary. It
will not come across in 1981-82. But
the preliminarieg will be over and
we will be able to get this computer

service also into the plan.
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Sir, this 1980-81 period is a period
of great development technologically
because the digital electronic system
is coming up. In different aspects, it
is coming up; local system is coming,
trunk system is coming up, the trans-
mission system is coming up. These
important things are coming up. We
are starting our production in a big
way. In 1981-82, we will have start-
ed, not exactly produced, started set-
ting up the 2 lakh lines of new pro-
duction capacity in Rae Bareily. In
1981-82, we will have again gone m
long way in expanding gur produc-
tion capacity in Palghat for digital
electronic trunk exchange. The manu-
facture of this will have gone a long
way. A global tender was ready
and I think it hag already been float-
ed and it is now available which is
to be purchased. For the electronic
exchange, one million per year, in the
first factary with 5 lakhs of produc-
tion capacity, the efforts are being
taking in a very expeditious manner,
This means a break-through in all
these areas,

We are switching on to the electro-
nic system, not because the cross-bar
is obsolete and | do not rubscribe to
this view. The cross bar is there and
will be there and it is still there in
different parts of the world. Large
parts of the world are still being
sustained on cross bar. The eletronic
switch equipment has not come yp to
the final formation. We are getting
ready to take our own. This is com-
ing on. One thing on which I am
very clear is that unlike in the other
countries, we are at the beginning
of the Telecommunication expansion
here. We have only 23 lakhs of
lines here in this huge country. It
is only the beginning of it. By about
1990, about 80 lakh of connections
will have to be given. That is the
total expansion that is coming. My
own assessment is that it will be
much more thin that. Only a small
part of it will be crossbar; we are not
going to uproot whatever crossbhar
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is there; the rest of it is coming as
electronic lines. Therefore, I can
clearly see that by 1990, we will be
the country, compared to any other
country, which will have the larger
proportion of electronic gystems in the
telecommunication system than any
other country. Electronic is coming
in a big way, because all the addi-
tions will be in electronics. Electro-
nies ig coming in a big way. Our
production capacity of one million
per year is going to be fed into the
system whaich will gradually convert
our present system into electronic
system. That will make our system
efficient. Even after the electronic
system comes in, in 1990 when a de-
bate takes place in this house, the cri-
ticism will be the same as we had
today, wrong connections, wrong
bills, and all that. That is the type
of telecommunication system; we will
have tq live with this and carry on.

[ have one word more and I have
done. I must pay my compliments
to the engineers who are working in
the department. They have develop-
ed a research and development wing.
They have made a great break-
through. Many things that we are
having today are because of the
break-through they had. But we
feel, we will have to purchase tech-
nology of the highest order from
abroad and absorb it. Even absorb-
ing technology itself means a cer-
tain technological capacity. You can-
not absorb the electronic system un-
less you have the technological capa-
city. We have built up this group
and we are still building this up
gradually. We have got the compet-
ence. The Communication Ministry
does not mean postcards, inland
letters and telephones only. It has
got a huge coverage in the other
areas. We have got our factories
working. We are produring what-
ever we want, The telephonie in-
strument being produced presently is
not of a high quality. The quality is
being upgraded. Some collabepation
arrangement js being brought about,
so that we have the best of telephone
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instrument. Whep that comesg in, I
am sure, most of the complaints, will
evaporate,

We have got our postal system, our
banking system, our insurance system
and many States are now taking our
services for collecting their taxes,
collecting their vehicle taxes, collect-
ing their electricity bills. All this is
because we are so spread out
throughout this country. Our effort
has got to be to make that wunit
viable. Today, it is not viable; it has
got to be made viable.

My heart is certainly with the
extra-departmental people, but you
must understand the philosaphy be-
hind the extra-departmental system.
What are the questions, if the extra-
departmental people are to be treated
as full-paid workers? Mr. Deputy-
Speaker is staring at me, because he
has got an interest in these people.
But let me tell the fact. The fact
of the matter is that they have to be
treated as agents and they had to
have their own source of in~ome.
That is one of the condition, but that
was not how it was done, I was
warned that I should not quote
America and other foreign countries.
Mr. Mhalgi warned me. I submit to
that warning, and, therefore, I am
not quoting them. The fact remains
that we have 2.5 lakh people and for
those 2.5 lakh people to raise re-
sources would mean very much.
Therefore, our effort has got to be
to make those units viable in some
other method. How exactly that can
be done is a matter T am just going
into, To the extent it is possible, it
has got to be done. After we ascum-
ed charge of this Ministry, we gave
them bonus. What they were get-
ting was revision once in two years.
A higher revision was given to them.
Then, I have ordered that this re-
vision must be done every year. Now,
every year they are getting a revi-
sion. In the course of this gne year,
their emoluments, I think, have gone
up by about Rs. 30 to Rs. 50. Thim
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figure may not be very accurate, but
it has gone up to that extent., We
are very much concerneq about
them, They do considerable service
for the postal department.

MR, DEPU‘TY-SPEAKFER; Since
you have mentioned my name I would
like to make one reguest. You are
giving dearness allowance to all Gov-
ernment employees and even ty pen-
sioners? Why can't you give some
dearness allowance to them instead
of this revision every year and mak-
ing all these calculations. You can
give them dearness allowance which
has been recommended by the Booth-
alingam Committee alsa. You may
consider that.

SHRI C. M. STEPHEN: That is a
disqualification.

SHRI G. M. BANATWALLA
(Ponnani): Sir, make this request as
direction frian the chair.

SHRI C. M. STEPHEN: Anyway,
Sir, it is a very complicated question.

SHRI R. K. MHALGI: Question is
simple. Reply may be complicated.

SHRI C. M. STEPHEN. Reply can
be simple. Question 1s complicated,
Anyway, as I gaid, Sir I can under-
stand the difficulty. My  heart is
with them, because 1 have been
with them all my life. I under-
stand that what my present posi-
tion today is. I make use af
the sacred floor of this House to
make an appeal to all people who are
working in the Department to fully
realise the national commitment they
have, because serving the people is
the assignment that everyone of us
has, particularly, in this Department.
The Postal Department has a tradition
of devotion, commitment and earnest-
ness in the job. Not that it bhas
gone, It is still there. It has got to
be revived in full measure. Taking
care of their problems is my concern;
taking care of the people must be
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their concern. And if that happems
everything will improve.

I thank all the Members whq spojje
in this debate, for the mildness with
which they spoke, for the sweetlness
with which they spoke. Mr. Mani
Ram Bagri was extremely concerned
about me. His argument was simple,
Sir. He knew that the Department
is difficult to improve. He does not
want me to remain and to get my
name spoiled. He said that this De-
partment will never improve; there-
fare you get out of it. That is what
he said not that I must resign, That
is what he meant. But I must assure
him I can remain here and improve
this department and come here in the
next year with a better tone, with =
better result and greater services lo-
the people and a greater record esta-
blished.

SHRI VIRBHADRA SINGH: One
clarification, Sir. The Hon. Minister
has not mentioned about the P&T
Circle in Himadaa)] Pradesh which T
had mentioned,

SHRI C. M. STEPHEN: P&T Circle
wag at one time sanctioned and there
was same difficully about the Office
It is not a question of our not being
able to pay. We don’t take any office
free. We don't want anything free.
But we must have sufficient space for
accommodation for gur Staff. We dan't
want to take people in a place like
Simla or Himachal Pradesh. Taking
the Staff there and not being able to
give them accommodation is the pro-
blem. 1 have written to the Chief
Minister if this problem can I
tackled, then the Order remains. I
have not cancelled the Order. It re-
mains.

DR. KRUPASINDHU BHOI: About
Orissa, lower priority has been givims
for automatisation. Out of 13 district
Headquarters, only one headquarter
has got the automatic exchange. About
the Bhubaneswar Electronic Exchange
I must congratulate the Minister,
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SHRI C. M. STEPHEN: I have di-
vided my speech . inty twp general
issues and an attempt to project the
future. The other issues were raised
as in Mr., Mhalgi’'s Cut Motions. May
be they did not focus it up. But I can
assure you that all the issues will be
examined and all of you will get a
reply on all the questians raised.

SHRI BAPUSAHEB PARULEKAR:
In my speech I referred to the import
of machinery for the Rae Bareily
unit at the cost of Rs. 36 Crores es-
pecially when our Engineers have
made provision for the other cross-
bar system. There ig a reference to
it in the Press and there is a criticism
alsa. I would like you to answer with
reference to that.

SHRI C. M. STEPHEN: Our Engi-
neers have developed an Indian Crass-
Bar project, ICB we say, The conflict
was between whether we must have
tnat ICB or some other. It is this
ICB that we have adopted. ICB design
we have, We do not have the pro-
ductionsing technology, This ig our
difficulty with Indian system nat only
in tele-communication. In designing
we are A Class; in software we are
first class. In productionising capacity
we have not come up to the standard.
We have got to depend on other coun-

tries. Here also the design js perfect-
* ly all right. For productionising we
fhave got to take the aid. We accepted
the Belgian because this ICB is a
developed system of the Pentaconta
which we had. The technology of the
Pehtaconta belongs to the Belgian
company. There fore we have to go
tq them. It was in the quotation. I
don't remember the figure exactly.
How many crores of rupees and all
that—I don't exactly remember. A
machinery was contemplated, to some
extent for exrhange transections. And
a grea'er indigenization compareqd to
the others was here. Therefore, we
accepted thig in preference to the
Swedish svstem, viz. Ericecson. This
is the ICP. This is not the foreign
system. This is ICP; our engineers
developed it. But our engineers said:
“For productionizing it, we want a

cations

collaboration.” And the collaboration:
fram the parental firm was accepted..
They are coming forward. And,
therefore, when we purchase that, we-
will have to pay the money. And the
money payment is there...(Interrup-
tions)

SHRI R. K. MHALGI: What about
tne parallel post office system? That
is the question I had put very precise-
ly.

SHRI C. M. STEPHEN: About
parallel post office it must be said
that it does nat come under my Minis-
try. Somebody is doing it. Technical-
ly, anybody carrying a letter to
somebody is doing a postal function..
You also can come under it. But i3
was there; it was discovered and the
Police reported to us that there was
a gang operating like this for their
smuggling activities Rather than
putting things through the  Postal
Service, they were makig some
arrangements to take them gacross—
partly parcel and partly letter. This
was going on in this manner
The Police is investigating. This does
not impinge very much on us, al-
though technically it violates the
Postal Act.

MR, DEPUTY-SPEAKER: 1f the
House agrees, I shall put all the Cut
Motions together to the vote of thr
House.

Cut Motions Nos. 1 to 57, 80 to 140,
155 to 225 and 252 to 301 were put
and negatived,

MR. DEPUTY-SPEAKER: I shall
now put the Demands for Grants in
respect of the Ministry of Communi-
cations to the vote of the House.

The question is:

“That the respective sums not
exceeding the amounts on Revenue
Account and Capital Account shown
in the fourth column of the Order
Paper be granted to the President

out of the Consolidated Fung of
India to complete the sums neces-
sary to defray the charges that will
come in course of payment during
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the year ending the 31st day of
March 1882 in respect of the heads

af demands entered in the second
colump thereof against Demands
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No. 14 to 18 relating to the Ministry
of Communications.”

The motion was adopted,

Demands for Grants, 1981-82 in resspect of the Ministry of Communications Voled by Lok Sabha

™o. of Name of
Demand Demand
1 2

Grant on account voted by
the House on 13-3-1981

."\rm;unl of Demand fur

Amoun t of
Demand for tirant
voted by the Hous

Revenue
Rs.
MINISTRY OF COMMUNICATIONS

14, Ministry of Communications 52,70,000
15. Overseas Comumunications

Service 3,56,36,000
16. Posts and Tel: graphs—Work-

ing Expenses . 159,46,35,000

1%. Posts and Tel-graphs—Divi-
dend to General Revenues,
Appropriation to Reserve
Funds and Repayment of
Loans from General Revenues 42,82,22,000

18. Capital Outlay on Posts and
Telegraphs .

%.32 hrs,

*DEMANDS FOR GRANTS, 1981-82—
contd,

MINISTRY OF LABOUR

MR. DEPUTY-SPEAKER: The
House iwll now take up discussion
and voting on the Demands Nos. 65
and 66 relating to the Ministry of
Labour, for which 4 hours have be¢n
allotted.

Hon. Members whose cut motions
to the Demands for Grants have been
circulated, may, if they desire to move
their cut motions, send slips to the
Table within 15 minutes indicating
the serial numbers of the cut motions
they would like to move.

*Moved with the
of the President.

recommendation

3 4
Capital Rew nue Capital
Rs. Rs. Rs.
Qur’gn" L b ?;63.50100‘3' 13.45,*%1,000
4 46.77,000 17,81 81,000  17,77,83,000
73T, T4
214,11,12,000
85,33,46,0#* 426,67,27,000

A list showing the serial numbers
of cut motions desired to be moved
will be put up on the Notice Board
shortly. In case any Member finds
any discrepancy in the list he may
kindly bring it to the notice of the
Officer at the Table without delay,

Motion moved:

“That the respective sums not ex-
ceeding the amounts on Revenue
Account and Capital Account shown
in the Fourth Column of the Order
Paper be granted to the President
out of the Consolidated Fund of
India to complete the sums neces-
sary to defray the charges that will
come in course of payment during
the year ending the 31st day of
March, 1982, in respect of the heads
of demands entered in the Second
Column thereof against Demands
Nos. 65 and 86 relating to the Mi-
nistry of Labour.”



